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STATEMENT RE IDIKKI
PROJECT IN KERALA

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): Sir, 1 beg to lay
on the Table a Statement regarding the Idikki
Hydro-Electric Project in Kerala. [Placed in
Library. See No. LT-1351|67].

FOURTH REPORT OF THE PUBLIC
ACCOUNTS COMMITTEE (1967-68)

SHRI M. C. SHAH (Gujarat): Sir. I beg to
lay on the Table a copy of the Fourth Report
of the Public Accounts Committee (1967-68)
regarding action taken by Government on the
recommendations of the Committee contained
in their 64th Report (1966-67) relating to the
purchase of Defective Tyres.

LEAVE OF ABSENCE TO SHRI J. C.
NAGI REDDY

MR. CHAIRMAN: I have to inform
Members that I have received the following
letter from Shri J. C. Nagi Reddy:—

"Due to my health reasons. I could not
attend the last session, of Rajya Sabha.
Doctors advised me not to move from
hospital. Hence I request you to grant me
leave on health reasons for my absence for
the days I absent in the present Rajya
Sabha Session."

Is it the pleasure of the House that
permission be granted to Shri J. C. Nagi
Reddy for remaining absent from all meetings
of the House during the current session?

(No hon. Member dissented)

MR. CHAIRMAN: Permission to remain
absent is granted.

The House will meet at 2.30 p.M. and will
sit till 5.30 p.M.

The House then adjourned for lunch at
twenty-two minutes past one of the clock.
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The House reassembled after lunch at half-
past two of the clock. TH» DEPUTY
CHAIRMAN in the Chair.

f
MOTIONS RE.—

1. REPORT OP THE EDUCATION COMMISSION
(1964—66)

2. REPORT (T) OF THE COMMITTEE OF

MEMBERS OF PARLIAMENT ON EDU-
CATION—cONtd.

The Deputy Chairman: Mrs. Reddy not
more than fifteen minutes on side.

SHRIMATI YASHODA REDDY (Andhra
Pradesh): I am extremely glad and I thank you,
Madam, for having given me this opportunity
to speak. I was listening to the speech of Mr.
Ruthnaswamy and 1 must tell you that I more
or less agree with him on almost all the points
which he raised yesterday. But today when I
get up to speak on this Education
Commission'!! Report and the Report
submitted by the Committee of Members of
Parliament, I speak with a heavy heart. The
Government of India and we politicians are
experimenting with the children, especially the
school-going population, in any number of
ways and sometimes in a most unforgivable
manner. These politicians, these Ministers,
these Members of Parliament, these people
concerned with universities and schools who
change the curriculum everyday—
unfortunately for them and unfortunately for us
we sit in an ivory tower, and should stop
preaching. In a State whenever a new Minister
comes or for that matter in the Centre when a
new Minister comes, new policies, new ideas,
new curriculum are brought. And who suffer?
Not you and me but the young nation-builders
who are the future citizens of India. It is these
people that are suffering, and we sit here and
talk platitudes which are no substitutes for the
national integration or what the nation wants.
You see what is happening in the country. In
Maharashtra the Shiva Sena says that
Maharashtra is for the-Maharashtra. In Bengal
the Bengalis
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day world can be imparted? Have they
brought it to that national level where they
could teach whatever they want in the schools
and colleges? No. They have n*Ot done it.

Somebody was saying, you are unpatriotic.
Madam, we people who come from the non-
Hindi-speaking areas sacrificed everything
that was near and dear to our heart when we
accepted Hindi. Was it not patriotic? Did we
not give everything up? What we are asking?
You raise Hindi to the status Oi national
language; you raise all your regional
languages to the status trf official languages.
You say that you require textbooks and
teachers to teach these subjects. That is all we
are asking. Give us more time. No, they feel
that heavens will come down. They want
chaos, they want confusion. What good is
being done they do not want to retain. They
just know one thing, that is to demolish what
there is before even knowing what they are
doing or replace what they are demolishing.

There are two things in the recom-
mendations which 1 want to pinpoint.
Yesterday the hon. Minister was pleased to
say that two revolutionary ideas have been
brought in. Absolutely revolutionary, I agree,
about the neighbourhood schools and also
about the language. I am sorry you did not
use that word, 1 withdraw that word
'revolutionary’. There are two major,
important recommendations. There are very
many good recommendations. I agree most of
them are, but it is better for me to say there
are two major, important recommendations.
He had an opportunity yesterday to convince
this House, to convince the Members, to
convince the whole nation how good they
were. But he did not utilise that opportunity
and he left it to our imagination and to the
absolute confusion of the country. I am going
to pinpoint my speech on those two points.

I come to the neighbourhood school. It is a
good thing. Everybody should go there,
whoever he may be; whether they belong to
your party or
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says that Bengal is for the Bengalis. Maybe
tomorrow I will say that Andhra is fox
Andhras, and the Hindi-speaking people will
say that India is for the Hindi-speaking
people. At such a time like this here comes
the hon. Minister of Education who says
hereafter all university education will be in
the regional language in 5 years. What does
he mean? This sort of approach sounds like a
thunder in the air. The one thing which is
common between the somewhat revolutionary
attitudes in these regional places and the
recommendation made by the Minister of
Education is that they are dividing India day
by day into small regions, small states, and
they are not integrating India. Madam, in
these small ideas there may be much noise
and there may be some glorification but we
are forgetting the national aspect, the bigger
one, and the casualty is India. They are for-
getting that. They are thinking in terms of
glorifying these small things. But they are
forgetting that the nation becomes a casualty.
They are forgetting the allegiance which they
owe to the country as a whole. Who says that
we do not want our national languages of the
States? We realise that the language of each
State, every language spoken in India, every
language in the Constitution is important. We
had our States reorganised on that basis. Did
we not? But why so much hue and cry that
everything should be done in the regional
languages immediately?

You know, Madam, the day when we
accepted Hindi, what was Hindi but another
regional language? But we non-Hindi-
speaking people accepted Hindi at the height
of emotion at the height of patriotic spirit, that
we should have a common language in India,
a link language. But has the Government of
India, have the so called Hindi protagonists,
done anything to raise Hindi to the national
status? Have they brought it to that status
where in the schools and colleges it can be
taught and the knowledge that is needed for
the present-
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that party they should go to
common school—rich or poor. But ca
you prevent a citizen of India fro
sending his orber own daughter o
son  to some other school which they like?
will send my daughter to Madras. Are you
going  to stop it tomorrow and say, you send
her to Hyderabad, very near to  your house?
Madam, why did this happen? It is all be-
cause the schools run by the Government are
not up to the satisfaction or up to the grade
which the children need. Are there buildings
enough? Is there furniture enough? Is there
enough for these boys and  girls? staff
enough? If there sitting place When they go
to school, they go there to meet other students,
to learn something, to enjoy something. But
there are your schools and sometimes they are

not worth  the name. Itis a ghame
sometimes.  You say, no, tomorrow you
will b, prohibited from sending your

children. Certainly there are private
schools mostly run by the Christians and I must
tell you here and now that some of the Mis-
sionary schools are the best in India. They are
the best and they have done a great lot to the
question of not only enlightening the people of’
India but the progress, culture and everything.
Maybe that was the proper thing. If want, you
can say th-it any educa-i.n . _~ 'itution
which is aided by Gc,v-x:unent should not
teach any one particular religion. That isa
good thing in a secular State. But according to
Gandhiji the essence of all religions could
be taught and it had its own moral education.
You cannot restrict any good private institu-
tion or even for that matter an aided institution.
Why do wesend our children there?
That is because we are not satisfied  with
yours. Why don't you improve the standards
of your schools and raise the salaries of your
teachers?  Get the best teachers; put enough
number of teachers; have good books. Then
do you think that I will send my child 500
miles or 300 miles away when I have one of
the best schools next to my house? You
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first p -oduce them, you show them and then
everybody will flock. But you say 'No' in the
name of democracy, in the name of socialism.
This kind of socialism and democracy, to be
very frank, Madam Deputy Chairman,
sometimes gets on my nerves. Before you
preach do something. Don't ask us not to do
something. Are you going to dictate to us
where our children should go when you are
not going to give us "good schools? But you
say it is a national policy.

Then somebody said, what a big Keport. It
is a big Report. But I think the quality is not
Sometimes necessarily dictated by the volume
of such Reports.

Then the next important think is the
language. Of course, it is the major thing.
What have they done? They say, in the first
stage the child will be taught mother-tongue.
Very good. The child should be taught its
mother tongue. In the second stage, they say, it
will be a regional language. Well and good. At
the third stage, they say that the child will have
an option either to lake Hindi or English, and if
it has already taken Hindi or English, any other
Indian tongue. I do not know what wisdom
dawned on these people to say this. In one way
you want to eradicate English. In another way
you want Hindi to come. And what are you
doing by this? I come from a non-Hindi-
speaking State. Ninetynine per cent my child is
going to take only the regional language and
mother tongue and English because I have no
option. What will happen to your Hindi? Hindi
will be where it was or it will go farther away.
And then what happens here in the North, in
Hindi-speaking States? They will take the
mother  tongue—maybe  the  regional
language—and choose Hindi. Nobody will
touch English. Maybe, if they are good enough
or wise enough—I do not say good enough, 1
say wise enough—they will take English.
What happens? We learn English and our
mother tongue. You
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learn Hindi and your regional tongue. And
where is the common point? You do not
know my mother tongue. If I start today
talking in Telugu, I do not know who
will understand me. If I speak in English,
itis only the people in non-Hindi-
speaking States who will understand me.
About the Hindi-speaking areas, we do not
know their mother tongues and if they
speak in Hindi, we cannot understand it.
Then, how are you going to bring about this
integration?  Why do you want to keep
away English? I will not agree to it. If
ever, at any time, I am to control the
educational system of India, I will see tha
English never goes. What is the purpos
of a language? It is for communication
And I ask the hon. Minister what is the rea
link language today?  When he and I a
speaking, when Iam to speak to other:
and if I am to address the whole Of India, i
is in the English language. Maybe, it cam
by a historical process. It does not matte
how it came. But English is th
language now that enables a gentlema
from Kashmir or Cape Camorin to talk t
each other. It was the Englis
language which  brought about a senc
of national unity. It was that languag

[ 8 AUG.

which taught us to think in terms of
nation. Are you goinng to deny that it
place? (Interruptions). Of course, yo

may say anything. I am not going t
agree with you On this, whoever it may be
You yourself  say, learn a foreig
language because we are living in a
international world. Yes, you ought t
have communication with the internationa
world.  Learn Russian, welcome. Lea
German, welcome. But here because o
200 years of historical process, we have th
English language. We have a foreig
language which millions  of our peopl
have already been able to learn. And yo
want to wipe it out and start things afresh
Why don't you utilise something which i
already there and put it to use? No, yo
do not want to do that.
Then, I want to mention that they wan
integration of the students, they wan
exchange of teachers, they want
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to have a common all-India standard at
the All India Institutes along with only
Hindi, ,, English. Yet at the university
stage they are asking to teach in only the
regional languages. How are you going to
get teachers for this All-India Institute?
What sort of children will come to your
All-India Institute? Are you going to
teach all the 14 languages at this All-
India Institute? No; you say that a special
provision will be made. But it will be
mainly through English and Hindi. On the
one side, you want an all-India pattern;
on the other side, your want
Balkanisation. It is absolutely wrong.

1967 ]

Before I finish, I would like to say one
word. In this 3-language formula, it would
have been  wiser that in every State; the
mother tongue and the regional tongue
being the same, the child should be
taught the regional language at the first
stage. At the second stage, that is between
the V class and Up Form, every student in
India shall read English. I  am saying
that because  for technical, technological,
scientific and later university  education,
for higher education and for every
purpose, English is the only language
developed enough. Unless Hindi within
the next 20 or 30 years is  brought to
that level of English, it can never become
the national language. Unless it deserve it
you cannot decide. However much you
decide, it cannot now deserve that status.
English should be taught. And then, ask
non-Hindi-speaking States to take up Hindi
and for those people who have taken up
Hindi, to take up English compul-sorily
at the 3rd stage. And for those people in
Hindi-speaking areas who have already
Hindi as their mother tongue and English,
they should have any other Indian
language compul-sorily at the 3rd stage.
Then you will have all the three
languages—that is the regional language,
English and, Hindi. It is only in that way
by having three languages—one at the

lowest level, the second at th, secondary
level and the third at the
highest  level—that you can
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have some sort of uniformity atad some;
sort of basis which can be built up for
national integration.

(Time bell rings.)

Madam, I would like to say only one
thing now because you have already
rung the bell. Let us not allow our
narrow provincialism or misguided
patriotism to come in the way of our
progress. We cannot boast of many
things. But still we have achieved
something. Let us not wipe it out. Let us
not do away with English. I am not in
love with English. But I know what it
can do for the country. Let us therefore
not do away with English as rubbish.
The Minister, Madam, spoke of
priorities. We will have to spend crores
to have the regional language in the
universities. We are spending crores iu
these five years to achieve what? To
make ou, Indian university students
almost foreigners even across their own
State borders. This is all that we are
going to achieve.

I appeal to the ""- Minister and to the
House to see my point. I think there is
some sense and more than some sense in
what I have said.

Thank you.

SHRI BANKA BEHARY DAS (Orissa):
Madam, I am more than convinced, in my
opinion, that we are starting the debate
from a wrong end. Had we discussed first
the Language Bill, then perhaps it -would
have been much better to discuss this
Education Commissions Report later
because by that we would have been clear
in our minds as to what is going to be the
language policy of this country, because
after all, from that language policy only,
we can decide what should be the medium
of instruction in all the States. Madam, I
am sure that when the debate ends, we will
see that there was mOr, of discussion
about the language than the education
policy of this country, and j the entir,

stupendous Report that has 1
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been produced by the Education Com-
mission and also this Report of the
Committee of Members of Parliament
will not be of much avail to us because
we will have no time to discuss about the
other aspects or about the educational
policy of the Government and we will be
concentrating ourselves on the language
issue only.

Since the time at my disposal is limited,
I want to say only one or two things. It is
known nowadays—and the economists
have also agreed— that investment in
men is much more important. I broadly
agre, with most of the aspects in those
Reports but I say that in various spheres
no con> crete suggestions have been
given either in those Reports or in this
national policy. Nor have they gone into
the financial recommendations of those
things. I am not going to deal much with
them. But I will now come to the
neighbourhood school idea which has
been expressed both in the Education
Commission's Report and here. I am
sorry to say, Madam, that when some
say that English should be retained here
because of achieving this national in-
tegration or that Hindi should be the link
language, the same persons come and
tell us that we should accept this idea of
public schools. Are we not, by not
accepting the idea of neighbourhood
schools, giving some sort of importance
to the idea of segregation? Madam, very
finely it was been written in the
Education Commission's Report on page
256-57 that:

"...such segregation should be
eliminated if education is to be made a
powerful instrument of national
development in general and social and
national integration in particular."

If we are for this national integration, are
we not for also fyr social integration?
Shall we divide the society in such a way
that a few persons only, who have the
power of pelf at their back, will have the
opportunity to send their children to
public schools whereas crores of people
in this country, in th, name of
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social and national integration, will be * allowed
to suffer and go to these I neighbourhood
schools? This is a double standard which I
cannot understand. If we are so very sincere
about national and social integration, I am afraid
the education policy will have to support the
idea of neighbourhood schools. I agree that the
schools in the primary or secondary stage are
not very perfect, that they are far from being
something about which we should be happy. [
agree. But is it not proper for us to give our
attention and spend our resources j more and
more to se, that the very base of the educational
fabric, the primary education, is strengthened?
And it will be strengthened only when we
concentrate our attention on this very-idea of
neighbourhood schools.

Madam Deputy Chairman, I yant to say
here that our Constitution says that we must
provide equality of opportunity to all. Is it then
proper for us to carry on with these public
schools, schools to which only the rich can
take recourse, 'and at the same time talk of this
equality of opportunity? I cannot understand
the people who talk of national integration,
with due respect to them, speaking about
carrying on with these public schools in this
country.

Madam Deputy Chairman, again, in the
name of democracy those who are going rto
fight against this idea of neighbourhood
schools, I can remind them that in England
also public opinion has been strengthened
against these public schools. It is a very
fantastic idea that a few persons only, having
the advantage of money, have the opportunity
of sending their children, whether they are
idiots or intelligent, to these public schools so
that they can man the higher services of the
country. We should not repeat the mistake
which England has passed through. We should
also learn from our experience. I know in
England there is a small but strong opinion
against the abolition of pub-J.'c schools. But
the labour policy,

[ 8 AUG
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with the very idea of neighbourhood schools,
could go to the people and catch their
imagination. Madam', I will not speak more
about it. But again I will earnestly request my
friend that if we are so very sincere about
social integration, let him have integration
between persons who come from a riche,
section of the society and those who because
of their birth have to suffer under social
customs and systems. Let there be integration
at that level. Madam, I have no time.
Therefore, I will not go into the details of
these matters. But I strongly support this
neighbourhood schools idea. There would be
pressures from big persons but let me request
the Government that they should not yield
to such pressures.

Madam Deputy Chairman, may I again
warn that there is a certain opinion that under
the Constitution of this country we cannot in
any way abolish these public schools? I am
not going into the Constitutional aspect of this
matter. But again I will earnestly request the
Minister that if there is any Constitutional bar
to the abolition of these schools, they should at
least withdraw all the privileges of
scholarships or aid that is being given to these
public schools. If these people in the country
want to take recourse to public schools in this
late hou, of the day in the name of socialism,
let them send their children to these schools
with their own money. We can support this
system for some time if the Constitution de-
bars jt. but we cannot tolerate it in the name of
social integration.

Madam. Deputy Chairman, then I come to
the question of language. I do not want to
enter into the controversy of Hindi and
English. Madam Deputy Chairman, I can
remind you that I do not come from a State
which has Hindi as its mother-tongue. I am a
person from a non-Hindi area and I want to
say that as long as the Southern States are not
prepared to accept Hindi, I would, request
my
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tolerate them till a time comes when they
also change their idea. I am also
warning the Hindi  protagonists that if in|
India there is anybody who is the greatest
enemy of Hindi to be developed as a link]
language, then I am not blam-. ing the
Southerners who are suffering under some
disadvantage. I am only blaming the
Hindi protagonists who try to impose, t, a|
certain extent, Hindi on others in this country)
in a way which is ,°ver happy. 1 might |
also say that in our translation also, even
words which are commonly used in this
country are being translated into Hindi so
that those who could have easily
accommodated themselves to the changing
situation are finding some difficulty.  That
is not the case with the Southerners alone.
That is the case with all those who
come from Assam or Bengal or from Orissa
who are not so much interested in this
quarrel between Hindi  and English.

Madam Deputy Chairman, I am in favour|
of mother-tongue being the medium of]
instruction in all stages of education. I
cannot understand how a few persons,)
who have the advantage of English
education, are in a position to say that
English  should continue throughout this
period. Here I want to plead that in spite of]
my knowledge of English, when I speak in
this House I do not feel so much confident
as some of niy friends who speak bad|
English in this House. Madam Deputy|
Chairman, again I may plead with you
that whatever love there might be forf
English in this country, English can
never be a vehicle for expression in
this country. Either the mother-tongue
should be the vehicle of expression
or some language which has  some
indigenous base. I am prepared to have ,
long gap for changing the very system off
education and the medium of instruction.
I know that if this five-year period|
mentioned here in  this national
education policy can be implemented, it
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difficulty. There again 1 will plead with
the Government that they should try their
best to see that a vocabulary is
developed, not the vocabulary or the
terminology which the Hindi fanatics are
trying to develop. They are trying to
make everything Hindi so that nobody in
this world can understand. Let me remind
those persons of the English dictionary. If
you read the very introduction of this
dictionary, you will find that more than 50
per cent. of the wordg are of different origin.
So we should have that elasticity if you
want to develop a link language in this
country. Ifyou think that Hindi will be
the ultimate link language, we will have to

change our method. = We will have to see
that the vocabulary is, to a certain
extent, fertilised with the words
emerging from the  other  languages of

this country, both Hindi and Southern

languages also.

Madam, in this connection I want to say
one or two things. I know the Education
Commission have advocated the three-
language formula. To a certain extent there
was a political overtone whe, this three-
language formula yas evolved because we
know that whe, the three-language formula
was evolved certain other considerations
were taken into account besides the
consideration of education. Here I feel
that the language policy that is being
advocated here, wants to see, to a certain

extent, a two-language formula
evolved  keeping a third language as
option. But let me eay here that the

practical implications which they had in
mind are going to be negatived because on
page 4 they have said that Hindi will be the
ultimate link language. But in the very
paragraph about teaching of languages,
they have mentioned:—

"Only on language, viz., the medium
of education, should ordinarily be
studied in the first sub-stage of school

will be good. But about

education covering, four or five years."
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oj tional basis, for the study of regioral
language when it does not happen to be
medium of education. A second
language should be introduced, on a
compulsory basis, ordinarily at the
beginning of the next sub-stage. This
may preferably be a language included
in Schedule VIII of the Constitution, or
English or any other language." S P.M.

I do not understand what this "or any
other language" means. You can have
the langua jes included in Schedule
VIII of th« Constitution and because
English has not been included there,
you can have English also, But I do not
know -why, after accepting all those
langujge; about which there is no
difference, "any other language" has
been mentioned, which means that
a student in the 8th class will be forced
to lake a language which is outside
the  scope of this Schedule VIII and
which is also not English. I do not
think the purpose is going to be served
by having "or any other language" in
this way. Also it is mentioned there:
"The study of this language should be
continued till the end of class X. A pupil
may begin the study, at his option, of any
third language, ordinarily from class
VIII, provided that a pupil who Las not
studied either Hindi or English in the
eavlieT classes shall be under an
obligation to study one of these two
languages at this su-stage.

What does this mean? Take, for example
the case of any student in Orissa
According to this, he may take Oriya as
the mother tongue. The second
language in the upper primary stage
which will be compulsory to 4
certain  extent, will b, Bengali or
Telugu. And he will not have the
option of learning either Hindi, which you
want to develop a; the link language, or
English.  So here is a lacuna. And sub-
sequently from the 8th class, you want to
have a third language as an optional
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language and it can be "any other
language." Madam they want to deve-
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lop the two-language formula in tbii country
with the purpose of having ultimately Hindi
as the link language. Obviously it is
there. But by this method, they are not in
any way helping Hindi. So, Madam, I want
to say that here it should be revised and we
should make ourselves very clear about it
because we do not i, any way want to
estrange our friends who still want that
English should be here for some time to
come. We may hasten the process by
persuasion and persuasion does not mean
giving some weightage to Hindi people 1
entirecly agree  with my friend, the lady
Member, who said that there will be a certain
amount of weightage in States where
Hindi is the mother tongue. 1 entirely
agree with her. And you, especially the
protagonists of Hindi, will have to answer
this point. ~ Otherwise, national integra-
tion can never come. [ would rather say that
if the Hindi people want that ultimately
Hindi should be the link language of the
country, they should make jt , pointto see
that on, of the languages of Southern
India is either the second language or the
third language, in option, which has been
mentioned in this report. If this policy iy not
followed, I do not think in any circumstances
you are going to persuade the  Southerners,
who have a very strong feeling about Hindi,
to change their opinion in any way. That is
why, Madam, 1 am pleading here that in

this  national policy on Education, if you
want to persuade the Southerners
gradually to accommodate themselves to

this very idea of Hindi being developed as
the link language ultimately, the
second  language of the Hindi States
should be a language of the Southern
States. I would very much like that to be
done. Or if that is not possible, then at
least the third language, which will be an
optional language from th, 8th class, should
be ., Southern language. Then only to a
certain extent you can have this integration.
Otherwise, there will be this weightage for
the Hindi region and as  a result, there will
be an animosity against Hindi in the
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and it would be very difficult for you to
develop it as the link language Madam, I do
not want to take mor, of the tim, of the House
though there are many things on which I
would like to speak.

Now I will come to the status of teachers.
Much has been spoken in this country about
the status of teachers. Perhaps, the status of
the teachers in this country is below that of the
peons or Class IV employees. Not only are
they poorly paid, but the status that the
Government is going to give is also very poor
in comparison with the status the others are
getting in this country. Here I would like to
say that through the University Grants
Commission and through other agencies, you
are trying to do something for the college
teachers. But these high school and secondary
school teachers throughout the country are not
taken care of by the State Government or by
the Central Government. What is going to
happen? What is going to happen to the very
base of the edifice, of education, that is
primary education? If you want to develop
education in this country, the Central
Government, just like taking care of orphaned
children, must try to see that the very base o
feducation, primary education and secondary
education, is developed in a healthy way and
that can be developed only if you make an
offer to the States, as you are doing in the case
of college teachers that you are prepared to
share at least 90 per cent of the burden that the
State Governments will have to bear because
of the enhancement of their salaries. Madam
Deputy Chairman, I do not want to say
anything more. But I would have been very
happy if this debate had taken place after the
language debate, so that we would have been
able to concentrate our attention on other
aspects of the education system in this
country. Then, I think, we could have been of
more help to the Education Ministry in the
framing of , national policy. Thank you.
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SHRI HAM NIWAS MIRDHA (Rajasthan
>: Madam Deputy Chairman, we have before
us the Report of the Education Commission
and the Report of the MPs. Committee which
examined some aspects of the Commission's
Report and evolved what they have called a
national policy on education. I am sorry to say
that the language formula that has been
evolved by the Commission as well as the
Committee is a most unfortunate one. We had
up till now what we called the three-language
formula which was accepted by all the States
in the country. A large number of non-Hindi-
speaking  States had very sincerely
implemented it and even now they have no
desire to go back on that. But now we have the
two-language formula which is contradictory
in many respects. As was just mentioned, at
many places the Commission says that Hindi
would be the link language ultimately in this
country and that it would occupy the status of
something like a national language. But the
system of education with regard to the
languages that has been evolved is such that a
man can finish all his education without
reading a word of Hindi. This is what, in
effect, this formula means. There is no
compulsion to read Hindi even at the most
elementary stage, or in any of the classes that
a man studies. And how can we say that we
are sincere about Hindi ultimately becoming
the link language? A country like ours must
have a link language, however, imperfect it
may be to start with. Therefore, I will most
strongly urge this House and the Minister of
Education particularly to please revise this
formula, because still it is not too late, and
bring in a formula which will satisfy all peo-
ple, which will give Hindi at least an
elementary status so that an educated Indian
would know at least some rudiments of Hindi.
I do not say that it should be made the medium
of instruction at all levels or that it should be
taught all over the country in all the classes up
to the highest standard. But I would certainly
say that
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some years of Hindi teaching must be
enforced in all our schools and colleges.

Now university education is going to be
conducted i, the regional languages. In a way
it is good because if you have the regional
language as the medium of instruction till the
higher secondary stage, the next stage has to
be linked with that; and the easiest thing
would be to have university education also in
the regional language. In a vast country like
ours, the best thing would be this to have one
language which was the medium of instruction
of at least the medium of instruction in the
university stage so that scholars could move
from one university to another, there could be
intellectual interchange between the various
universities and our country as a whole could
develop a proper national intellectual climate.
The best solution would be that Hindi should
ultimately be made the medium of instruction
in the universities. Until that is done, English
might be retained as the medium of instruction
in the wuniversity and Hindi should be
developed so that at one stage we might have
one language *which would be understood by
the scholars (f one region and another.

There are other things about which this
Committee makes mention and I will make a
passing reference to them'. On th, question of
cost that would go to implement this report,
many times we say that education has been
starved of finances and that we need more and
more of them to implement them. I would give
some figures to say how much till now we
have invested in education. The education
expenditure by the Central Government alone
in 1950-51 was only Rs. 35 millions and that
expenditure amounted to Rs. 295 millions in
1960-61 which means an average annual
increase of Rs. 23.7 per cent. If we take
together the expenditure incurred by the States
and the Centre, the figures are, in 1951-52 Rs.
640 millions and, in 1965-66 Rs. 4,268
millions. What I mean is, money is 4.t the only
thing that we are lacking for the
implementation  of the report. Till
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now what we have lacked is a clear directive
of our educational policy and it is for the first
time that an attempt has been made to link our
educational policy with certain national aims
and ideals. Fortunately our Education
Minister, Dr. Triguna Sen, was a member of
this Commission and it is a rare thing that a
person who was instrumental to some extent
in formulating these recommendations finds
himself in a position where he can implement
them. For once, e would not have the excuse
that he did not have the authority to put the
whole thing through. I am very much heart-
ened by certain observations that Dr. Sen
made a few months back in which he said that
money is not after all everything. While
speaking at the Aligarh  University
Convocation on matters of finance he said:

"But I a,, not greatly dismayed by this.
Probably we have depended too much on
money in the past and often proceeded on
the assumption that the main, if not the ex-
clusive, method of reforming education was
to pump more money into it."

So here is a man with almost, I should say,
radical Or at least nonconformist ideas in the
sphere of education and we are happy and
very fortunate that we find him here at the
helm of affairs and in a position to implement
th, recommendations.

A few words about the type of administration
that obtains at the Central Government. We have
here a Secretary of Education who, fortunately
over the years, has not been one of the
stereotyped Secretaries, either from the .A.S. or
the I.C.S. and the Ministry has fortunately
escaped that for which they have to be
complimented. I hope this process would
continue but along with that, they have a large
set of, what they call, advisers and because the
advisers do not go to the field, they do not
belong to any other organisation Or educational
institution, there is a certain amount of in-
breeding in the Ministry and no fresh air or fresh
' talent comes from outside. So I would
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suggest that the administration at the
Centre should get at least half its
persons from the State Services, from
educationists, from people who have
worked in the sphere of university
administration so  that all the new ideas
that our Minister wants to put through,
and which may come from timj to time
for implementation could be taken up with
a certain degree of freshness and we hope
this in-breeding, about which we see some
signs here, would not persist for long. We
have also to see what exactly is the
function of the Ministry of Education in
the constitutional set-up. As a matter of]
fact all the Union Ministries have a
tendency to have a field organisation of]
their own even if the subjects do not
come  exclusively  under their|
constitutional domain and this happens
to be so in the case of Education Ministry
also. For instance, they have started
Regional Colleges of Education. They
are nothing but duplication of th, type of]

work which can be done by any
organisation run by the State
Governments. So this type of activity

which directly takes them into the field,
should be stopped forthwith. This
tendency to increase one's domain of]
work should cease forthwith  and the
Education Ministry in the Centre should
concern itself only with research, planning,
coordination and things like that so that
they can give proper guidance to the State
Ministries and it should be a very small
but effective nuclous that will put forward
ideas which should be taken on by the
States, which, after all, are reponsible
for the implementation of those ideas.

I would say something about sports
also. This is one sphere which has not
been properly attended to because there
have been so many changes in the policy.
Sometimes the N.C.C. is made
compulsory, sometimes A.C.C. is made
compulsory and sometimes it is ,0t made
compulsory. So some serious thought
should be given as to how and what type
of physical education or national service
obtains in our country. If you see the
number
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of people who represent our country in the
Olympic games, a very small percentage

of it, you will find, are actually
students. Either they are from the
Railways or the Defence Services or

others who have been in service for
long and in no other country  would you
find people  of such high age going to
represent in the top international
competition but in our country there is no
mass participation in sports. That is why
it is not surprising that students do not
find any laces i, all the major competitions
and they are never at the top and that is a
very serious thing.  About that we have
to think seriously because if you make
NCC compulsory, there is hardly any
time left for sports.  So good sportsmen
should be selected and they should be
exempted from NCC. As a matter of fact 2
or 3 or 4 alternatives should be given to
every student.  Either it is games and
sports or it in NCC or Social Service or
something and a student, according to his
aptitude, must choose which side he wants
to work, though it should be compulsory.
So the idea of compulsion in one sphere
should be removed and I think the huge
amounts that we spend on NCC can most
suitably and much better be utilised by
having more sports and more physical
fitness and things like that and we
should attach more importance to this.

The Council of Sports is doing good
work by coordinating all activities in the
country but they are also obsessed with
the idea of autonomy and so on and so
forth. There is no need to give them
autonomy. There is the Olympic
Association, there are the National
Federations. Here we have a body which
would clash with all these bodies if they
want to become autonomous and have
substantive powers of their own. So I
request them, the Members of the
Council, whose term is over, and also tell
the Minister: "Please do not concede them
autonomy of any sort. The present system
is- just all right. They are also committing
the mistake that the Education Ministry is
committing. They are also going into the
field and organising training camps
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things like that. I read the other day that they
organised at Dehra Dun a camp covering boys
from 12 to 16. I do not know whether there is
need for Central camps for boys between 12
and 16. Moreover 12 to 16 is not a proper age
group. It is neither middle nor matric nor
higher secondary. It does not fit in with any
accepted concepts, either school sports or
high-school sports but they must do some-
thing of the sort. So they should confine their
activities to coordinating work and to giving
advice through the States Councils and
National Federations. Sports should receive
the most serious consideration from the
Government.

Another thing is, there is lack of
playgrounds in the schools. When sanctioning
schools or upgrading schools, it is never
insisted upon that they should have
playgrounds. They ask: 'How many rooms you
have, whether you have a hall or not' but none
asks even in a village school whether it has a
playground where the boys can play. I can
understand the position in the cities, where
also with a little more effort and imagination,
a lot more can be done. Even in the village
schools there are no playgrounds attached to
them. So whenever a new school is sanc-
tioned, it must be invariably the policy 'Of the
Government to attach a playground with it so
that drills can be conducted there, parades can
be held and some sports can be organised.

As regards sports also, it is not necessary
that we should go in for foreign and
sophisticated games like cricket and tennis.
Indigenous sports in our country have a great
tradition. "They cost almost nothing and they
are even now very popular in the villages but
they are dying away. So indigenous sports in
our country must get top priority. They must
be recognised games. Every effort should be
made to spread games and sports in the rural
areas and i, this sphere these indigenous sports
should get 'the proper place and they should be
“encouraged in every possible way.
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One thing before I sit down is about the
production of text-books. Now the Education
Ministry has formulated certain proposals for
having text-books in the regional languages.
The proposals are of two methods. One is to
produce original text-books and another is to
translate books of standard authors. In the
first, place translation of standard authors
should be very strictly scrutinised. Those who
used to be the standard authors some 10, 15 or
20 years back are no longer standard authors
and old, though wellknown, books are out of
date today. So very little money and effort
should be spent on translating those books and
more and more effort should be made to bring
out original text books. Now the method that
is being followed for bringing out original
text-books is to ask five or six persons to
collectively produce these books. I think this
is never done generally. No worthwhile text-
book can be produced this way. You give
different chapters to people who are whole
time engaged in that work. This is not the type
of way or method by which you can bring out
good text-books. You should sponsor one or
two wellknown scholars to produce a text-
book. You can have it revised according to
your own plan of work by some other person
and give him your assistance. But this
collective production of textbooks is a very
wrong step. I talked to those people who are
working in this field and they themselves feel
that this is not the proper way to go about it.
To have a whole-time staff of translators and
text-book producers is hardly the way to
proceed about it. A large number of persons
distinguished "In this line should, as a matter
of fact, be asked to produce these things and
that is how they will do it.

Since the Commission has made mention of
agricultural universities T should like to say a
few words on this also. Normally agricultural
education is part of the work of the Ministry
of Agriculture, but this Report has
mentioned the establishing
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[Shri Ram Niwas Mirdha.] of agricultural
universities.  Firstly, the term "agricultural
university" 1is a misnomer.  Either it is a
college of agriculture or it is a university. If it
is a university it must have all the subjects.
Or you can have a university with emphasis on
agriculture or engineering. You cannot
have an agricultural university. The
two terms are completely antagonistic to one
another. Here also I think the idea of
agricultural university has to be very seriously
thought about. It is envisaged that there
should be coordination of education, research
and extension. That is the American pattern
which We are adopting. = We in Rajasthan
started the same thing. But we found that it
does not work. So we abandoned it and we
have made it a multi-faculty university. It
used to be our Agricultural  University.
Agricultural extension work at  present is
being done mostly by the State Governments.
It is quite extnsive and by expecting a
university to duplicate that work in a few
villages, do you really give the university
the  importance that is due to it? It was all
right in the American context where there was
no State-sponsored extension service, where
anything State-sponsored was anathema.
They would not touch a State organisation.
The people who started the land-run colleges,
they really got together, paid tome money to
the agricultural university and asked the
people there to do the research and extension
work for the people who had contributed the
money. But that pattern is most unsuitable for
us here particularly because we have a
different idea here. The whole idea here is of
a State-sponsored extension service. Simply
because certain grants are being made
available—and they  are not on as large a
scale as was once thought— we should not go
in for this kind of a thing. The whole concept
of agricultural ~ universities  should  be
thoroughly gone into. What I would suggest
is that we can have  good agricultural
colleges or even a university with emphasis
on agriculture,
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so that they can proceed further and other
teaching sections in the university do not also
suffer in the process.

One word about the science policy before I
sit down. Science, no dubt; is a very important
subject and I think a lot more can be
done for science in our country. We say that
research and science development in India do
not get as much resources as they ought to.
The  Commission has given a lot of details
about what is being dor® in America, what per-
centage of ";Ae;r Gross National Produce is

being spent for scientific research and
development in that country and they
compare those figures with what is  being

done in India. This is a most unfair
comparison because our needs are not the same
as theirs. Some 60 per cent  of  their
research and  development fund is-spent
for space research and defence in America.
That must be taken off' because we do not need
so much for defence here. I wish the
Commission had been more objective and
had brought out how much effort has been
made during the last ten or fifteen years or
twenty years and what results have been
achieved in this field and what problems or
difficulties stood in the way of greater
achievement. Instead of that they have
presented things in a one-sided way, omitted
certain things and they never mention the
achievements and the difficulties that the
country had to face. So I would suggest that a
serious effort should be made and at the
national level there should be a group to co-
ordinate this work. It should not be left to
universities and research organisations to pick
up subjects for research and development.
There must be a strategy of research. Some
particular subjects must  be selected or
problems must be identified and isolated.
The wvarious disciplines, whether they are
in  the humanities or in the sciences or tech-
nology, must bring to bear the force of their
intelligence and work On them so that in
ten or fifteen years we may have solved at least
those
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problems which really afflict us. There must be
liaison between industry, agriculture, science
and research and for this a high-power national
body should be established to bring about this
coordination so that we may get the most from
whatever investment we make. Thank you,
Madam.

SHRI BALACHANDRA MENON (Kerala):
Madam Deputy Chairman, I have gone through
this Report and I do feel that it is going to help
us a good deal. Of course I do not fully agree
with all the suggestions made in it. But anyhow
an attempt has been made and Members of vari-'
ous political parties have sat together and tried
to understand what are the difficulties, and they
have managed to submit a Report which will
really help us to some extent. I do feel that our
Hindi friends must realise that India is a multi-
national country. Most of these nationalities
developed much earlier, much before India was
ever thought of as a nation. Even during the
period of the Maha-bharata there were Bengla,
Kerala and all those places. They were different
regions and they were distinct. Each was having
a certain culture, a certain language. These cul-
tures and languages should be respected and
they should be understood. Therefore, what [
want to point out is that we must understand
that our country has become a nation as one
India only very recently. In those periods there
were various nationalities, having some culture
and some language.

AN HON. MEMBER: Were they distinct?

SHRI BALACHANDRA MENON: They
were distinct nations or nationalities. We must
seriously analyse this position. My own feeling
is that even at an earlier stage—I do not say it
was so during the period ot the Maha-
bharata—say from the 9th or 10th or 11th
centuries, these nationalities had got formed in
our country and in the same process most of
these languages
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had also got formed by that timfl. There were
certain languages in Indi* which do not exist
now. They are no more found in India as a
spoken language. For example, Pali wai
spoken by many at one time. There was one
language in the South which got split up into
four distinct 'aneu-ages and they have now
come up like that. Even in the Hindi-speaking
areas, | am sore there ate seven or eight
languages. You nny say that not all of them
are develoDed languages. I do not know, but
some of them were developed even much ear-
lier. For example” I am sure Maithili must
have been a developed language. So also
Magadhi and Bhojpuri and Rajasthani and so
on. These are all dialects or languages. But
you cannot be sure that the Hindi-speaking
area as it is today is going to remain the same
after ten or fifteen years. You know there will
be various languages, various nationalities
come up. The process depends on common
language, common culture and contiguity of
areas. Why is there so much agitation today?
That is because we are yet coming un as a
nation. There are various nationalities. For
example, take the tribals. Most of the tribal
people have got their languages. These
languages do not have a script, but they are
also languages. So the attempt of the
Government must be to help them to find out
some script, not to force Hindi on them. That
is how we should develop all the nationalities
to develop their various scripts. The various
tribals must get their languages and...

PROF. SATYAVRATA  SIDDHAN-
TALANKAR (Nominated): Do you mean to
say that there are different nationalities in
India?

SHRI BALACHANDRA MENON: No,
the nation is being developed. Various
nationalities have come up and the process is
not ever. So these languages will have to be
helped to have their own scripts and you can-
not be sure that we have come to a
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stage where we can say in India that a
particular language has got the right to
become the main lingua franca.

THE DEPUTY CHAIRMAN: You mean
dialects?

SHRI BALACHANDRA MENON: Those
dialects will have to be helped to become
languages. They must have scripts and they
will develop. That is the position. We are now
passing through that period.

PROF. SATYAVRATA  SIDDHAN-
TALANKAR: How ca, the dialects become
languages?

SHRI BALACHANDRA MENON: Where
you have a script it becomes language.

SHRI LOKANATH MISRA (Orissa): -At
one time or another every langu-+ age was a
dialect.

SHRI BALACHANDRA MENON: The
dialect or the spoken word becomes a
language when you get a script for it. That
way it comes up. As I said, there are various
languages in this country. I would therefore
suggest this. 1 respect that the majority
language is the Hindi because 40 or 50 per
cent of our people speak that language and my
respect to it is because it is the language of the
ordinary people, forty or fifty per cent of the
ordinary people of India and therefore it has a
place. But, Madam” the languages in the
South have an entirely different tradition.
They have developed in a different way. You
cannot all of a sudden switch over to Hindi. In
spite of all the efforts that we have made, we
have not yet succeeded. Times is required and
patience is required and it is that patience
alone which will help up to build up and come
together. That sort of fight that we had against
the British imperialism, when all of us came
together, gave us that feeling of unity. Now
don't disrupt that feeling by forcing Hindi on
the
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South. Let us give time and certain-l, the
people in the South will pick up Hindi also'.
So I would suggest that the three-language
formula must be taken up seriously. You must
have definitely the mother tongue and along
with that Hindi and also one foreim language.
Absolutely there should be no prejudice
against any foreign language. Why should
there be? It has helped us a good aecai. For the
last 200 years it has been there. It is through
English that we have understood the great
literature not only of English but of French, of
Russian and of various other languages. All
these we have come to know through the
medium of English. This sort of thing is there
in other countries also. They are also trying to
learn some other foreign language. For
example, in Russia they make it a point that
they have either English or German or French.
We too must make it a point to learn a foreign
language so that we can have an idea of what
is happening all over the world.

Now I fully accept this suggestion about the
neighbouring schools. There shall be no
privilege for some section of the people to
remain separate and to say that they will have
better kind of education. All the boys must go
to the same place; all the girls must go to the
same place. They should study together, live
the same life. Wa are speaking about
socialism and all that. The neighbouring
school is the thing for it. It will bring all the
people together so that they can understand
cach other. No separate class should be
created. As it is in this caste-ridden society,
the bureaucrats are coming up as the new
class. From the very beginning let us not
support it.

SHRI LOKANATH MISRA: Socialising
intelligence.

SHRI BALACHANDRA MENON: No;
what I would say is that the monopoly of
intelligence shall not be of a few people. At
one time the monopoly was of the Brahmins;
noW
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lei it not be of the bureaucrats and their sons.
That is ail what I am saying. There was ,, time
when it was for the Brahmins and now you
want it to be for the sons and daughters of the
I.C.S. ,nd I.A.S. people. We should not allow
any monopoly to grow. So the neighbouring
school is a very good idea and I feel that we
should encourage it.

As far as teaching is concerned, certainly it
should be in the mother tongue. As has been
suggested the medium of instruction as far as
possible should be the regional language.
There is nothing wrong. Some of our
languages may not nnve developed to thai
stage. But you can boldly take foreign words
and develop them. There is nothing wrong in
doing it. Others are doing it; we shall also do
it. Every language has done it; there is nothing
to be puritanical about this. If some good
words are there in Malayalam, Tamil or
English, take them boldly. Similarly if there
are good Hindi words we will take them into
our languages. Thus slowly we can evolve an
Indian language which may be slightly
different from Hindi. As we come to know
each other, as we come into contact with each
other, through the process of our inter-
communication the language also gets evolved
and developed. That is quite a distinct
possibility. So I say we must make a
determined effort to strengthen our languages
by boldly borrowing from each other so that
they become modern.

I am not for any Public School because
Public School means separation. As I have
said already the bureaucracy is becoming a
new class. That was why these Public Schools
came into being. The British Public Schools
were created for that purpose. But there is
now a big agitation against them. We do not
wanl such a thing to continue. All people,
whether rich or poor, must be trained in the
same school. After all, if you were to look at
the culture of India I think mainly it has been
the ordinary man who has contributed most
"to that culture. I am sure it was not
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the great Brahmin intellect that gave you the
Vedas. It was the son of an ordinary fisherman
who collected all the Vedas together and gave
it to you. When it comes to the question of
Ramayana it was a Harijan who had to do it.
So it has been the ordinary children of the man
of the plough who have been mainly
responsible for the creation of the great works
of literature that we have in any language. For
example in the South it has been so. It was a
Harijan poetess who was responsible for the
best poetry in Tamil Nad. So too was
Thiruvalluvar who was the son of an ordinary
weaver who was mainly responsible for the
Tamil literature. For us we have taken both
from Sanskrit and Tamil and the script is
Dravidian. That is how we have developed our
language. And our Ezhuthachan was an
ordinary oil-monger's son. So these are the
people who gave us our culture, our literature.
So I am definite that the children who are the
sons Ot poor men and who have been denied
their opportunity all these years, if they were
to come together and study in these schools,
will be able to make their best contribution to
our culture. I am sure our universities have
never contributed much. No great man in India
ever came out of the universities in this
country. Vivekananda never came out of a
university; even Mahatma Gandhi was not a
product of the university. Rabindranath Tagore
never cared to go to a university. I do not
believe that the universities have helped us
much. So let us have these new schools where
the children of the ordinary men of the plough
and of the hammer can participate along with
others . . . (Interruptions.') When I say child of
the hammer I mean the worker; and when I say
child of the plough, I mean the peasant. It is
only figurative. When these poor people come
into their Own things will become entirely
different. Unification has to be there and
therefore these people must come together. [
am against
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anything which
from others.

tries to separate them

As for English, as I told you English will
have to be there for the time being because we
do not want to be isolated from the rest of the
world. It is only in that sense that I want to
have English and I believe that Mr. Rajnarain
with all his love for Hindi will not have any
hatred for English because every language is a
symbol of the great culture of the various
people, the culture of Shakespeare, of Bernard
Shaw, of various others. Therefore, while we
insist on the right place for Hindi we will not
giv, up the place of English.

The question is production of the necessary
literature. It is true that there is great
difficulty in this regard. Literature is not mere
translation. You have to have original writers.
I do not know whether any of you ever cared
to have any of the works of great literary
artists and writers translated into Hindi.

SHRI LOKANATH MISRA: It seems
there is nothing original in it; it is only
translation.

SHRI BALACHANDRA MENON: There
is the great poet of the South, Bharati. Have
his works been ever translated? You in the
North must a'lso realise that we have very
great culture, very great language and a good
deal of original writings are there which ought
to be translated while we translate your
writings also. But I am sure by mere tran-
slations you are not going to achieve
anything. A language develops not because a
few people speak that language. How many
original writers are there? That is the test.
Even if it is a small area, all the writings of
that area will exist and it will continue to
influence others in the rest of the world. Even
in the case of England, which is a small
country, it has been influencing the
entire
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world. Why? English has now become the
language of the Americans, which is
technically the most advanced country. While
I am not very much interested in the American
system, one thing which I admire is the
American technique and definitely English
will be of help to us in understanding it. What
I am saying is in this case when we produce
literature, instead of translations, original
authors will have to be given encouragement.

Here we have seen in this national policy on
education that the highest priority should
be given to these things. One is to
accelerate the-. transformation of the
existing social system into one based on
jus' equality, liberty, dignity of the individual,
etc. Who can do this? It is the masses
which can bring about the change and I do
believe that the Indian masses will have to
do that. All along no big change lias been
brought about.  Unfortunately, when we
became free we never had a clear social
objective. We won  freedom. After that
what  happened is, we see  the
blackmarketeers flourishing, we see the
monopolists  getting  strengthened and the
student gets terribly depressed. =~ When we
were students we had an objective before us,
namely, freedom, but under the present:
system they do not have any objective.
They do not know what is their future.

They are asked to have character, but
when they go home they see their parents
black-marketing. How will they have

character? They will have no respect even
for their parents. It has come to that stage.
Why is it s0? The one country which got
freedom and did not have a proper social ob-
jective, unfortunately, is our country.
Unless you make a determined effort now to
have a real change in the social order and mnke
it into a socialist order, you are not going to
satisfy these youngmen. He is a modern
youngman who belongs to the twentieth
century, who will not
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allow all your old concepts to continue. He
will challenge them. Today the student unrest
is mainly because the social objectives is
absent. I would, therefore, say that, in this
sense, we must encourage the students to fight
against all these evils. Encourage them to do
it. We will have to make use cf the student
movement also to bring about social
transformation. I am sure there are people
who get frightened, ,s to why young people
should be dragged into this.

SHRI LOKANATH MISRA:
communists.

Like

SHRI BALACHANDRA
They must know how they
ing to build up the future.

MENON:
are  go
You

have failed them miserably. It is
time they came out boldly and said
that they were not going to allow
the old conditions 13 remain as they
are. 1 would, therefore, request
that the problems of the students
which are given here be taken up
seriously.

The difficulties which the South feel may
be properly understood. Do not force Hindi to
such an extent that the unity, which we have
built up during the last few years, and the
freedom fight which was responsible for this,
gets disrupted and we are taken backwards. I
am sure if there is force, there will be reaction
to that and this is what happened. There are
people who would have gladly studied Hindi
and switched over, but recently what has been
their reaction? Why is it so? It is because
Hindu revivalism made use of Hindi.
Unfortunately that is happening here. We are
thinking in terms of religion. We are not
thinking in terms of our country. We are not
thinking in terms of the culture of the entire
nation. Muslims have contributed a good deal
to it. Hindus have contributed a good deal to
it. Other people have contributed a good deal
to it. Our country has been able to digest all
these various cultures which we have
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got. Itis not one man's development. It
is not the majority's development. With that
understanding if you are able t, give proper
place to Urdu, if you are able to give proper
place to Hindi, if you are able to give proper
place to the South Indian languages,
certainly this wunity will be built up.
Otherwise, it will get disrupted and if it
gets disrupted, do not be under the impression
that the small States in various places will
not exist. Albania exists.
Czechoslovakia exists. Rumania exists.
All these countries will  exist, as they are
existing. But  the unity which we have
forgedr ahead should not be lost because of the
refusal of a few to see the necessity for
unity, because of their intolerance. Do not
create such a situation. That is what I have to
say. Not that we are anxious, but do not
drive any section to that position. So,
please think about the unity of the country.
Please respect  other people. That is all
what I have to request you. If you do not
do it, even if the majority  wants
something to be done, it will go against the
very anxiety of yours to have one country. It
will be disrupted. Therefore, let us not play
into the disrupters' hands. That is my request.
I again and again request that you do not
follow the revivalists. That will create the
biggest danger. India is not merely for
Hindus. India is not merely for Muslims.
India is not merely for Christians. The
oldest Christian in India was in Kerala.
Long before Christianity came to Britain, we
had the St. Thomas's period. The oldest
Muslim was in Kerala because even
before the Arabs came here we had our trade
with  Arabia. Even in respect of the
Jews Kerala had the oldest Jew. Such is
our position. It is a country which has got
all this heritage and, therefore. Hindu
revivalism should not be allowed. All
of us must take a bold stand  atrainst
this. It is unitv alone which can take up
forward to a new socialist India, which
should be our objective. That objective
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driven home to every youngman, so that he
knows that in the new order of society, which
he is building up, everyone will have a place
and there will be no more of this struggle of a
child for a street dog for a morsal of food.
That is the unfortunate position today. Such a
situation should not be there. Such a situation
can be created only if you give up your
revivalism.

Thank you.

SHRI T. CHENGALVAROYAN
(Madras): Madam Deputy Chairman, I deem it
a great privilege and honour to commend for
the gracious acceptance of this House the
Report of the Committee of Members of
Parliament on Education. I should have
expected, with unseasonable importunity,
what we are now attempting to do, we
ought to have done immediately after we
won freedom for our country. Twenty years
have rolled into the limbo of oblivion and
several generations have been missed for
neing trained to the responsibilities of a new
set-up in our country. But today we have,
in our hon. Minister of Education, a crusader
with zeal and zest, for that purpose, for that
pattern. In that he is ably assisted by the
Educational Adviser to the Government of
India, a person of rar, erudition and of great
scholarship. We had been asked by the
Government to report on the purpose, pattern
and the immediate objective of education and
in so doing we were asked to consider as
the basis and guideline the voluminous
Report of the Education Commission. I may
at once state that the Education Commission's
Report is an encyclopaedia on education, so
vast, so deep, so thorough and so weighty that
itmay take perhaps one"s own life for the
purpose of implementing  the  several
recommendations of the Education
Commission. But we in our Committee
considered the Education Commission's Report
as a foundation for the purpose of giving
certatn elegant emphasis on cer-
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of educational reform
and of progress. In that respect we
considered some important questions of
what we may call proclaiming a national
policy on education. For the first time in the
history of our country, since freedom, we
have now considered che necessity of
rormulating a national policy on education and
I beg of this House, as I would beg
elsewhere, to remember that the Report of
the Committee of Members of Parliament on
Education is not going to give a complete
picture of all the details and minute con-
siderations as to how education has to be
given. The report only envisages certain
broad principles, indicates certain attitudes
and also gives a certain amount of direction
and destiny for the purpose of education. In
the first place, Madam, I am deeply grateful
to the hon. Members  of the side opposite for
the great appreciation of how we have
adumbrated the national policy in this report.
The national policy that this report carries with
it is in th, first place to give an integrated
expression to the fundamental foundations
of our constitutional value and virtue.
We have given four cornerstones of our Cons-
titution: liberty, equality, fraternity and
justice, and the national policy that this
report gives is to build a multi-storeyed
mansion on these four cornerstones  of our
constitutional values. In that sense we are
thinking of expanding the equalisation of
opportunities of education to every child.
Thirdly » we want to instill into every boy or
girl who goes to the various stages of our
schools that awareness of the fundamental
and undying  unity of  our country.
Fourthly, we want to instill and inspire the
younger  generation with scientific and
technological study and advance, at the
same time not forgetting the basic spiritual,
moral and social values. If the national
policy as is explained by this report is ac-
ceptable to this hon. House, i for my rwart
would not consider the difference of ooinion
on other details to be of much consequence.

tain selective areas
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Madam, so far as the debate went, it centred
largely on the most controversial question of]
the language problem in our country. May I
submit with very great respect that the
Committee has considered the language
problem as reflected in the scheme and
purpose of education in a very compromising
and, if I may say so, in a catholic spirit?
During the discussion of the most acute aspect
of the controversial problem of language, they
have  agreed on  certain fundamental
bases. In the first place we have agreed that
the medium of education at all stages should
be the mother tongue or the regional language.
I am sure that whatever may be the persuation
of the different parties in our country, on
this aspect of an educational renaissance, on the
medium of instruction in  education being
in  the respective ~ mother tongue or
regional language, there cannot be any
violent divergence of opinion.  But the
controversy seems rather to centre round this:
at what stages, what should be the speed,
what should b, the motives, what should be
the refinement, with regard to the introduction
of this great revolutionary reform  with
reference to the medium of instruction. I
personally am willing to concede that this
House and also lion. Members who may
contribute to the discussion on this report ma,
give their valuable suggestions with regard

to the speed and with regard to the stage
where we can use this medium of]
instruction completely. "We are
anxious, Madam, that the span and speed

must he limited to Ave years.

I have heard hon. Members pointing out the
difficulty and also the despair and also the
douht whether at all it will he possible to
finish it within five years. I have thought
about the matter. When the Education
Minister was suggesting the period of five
years, it was more for the purpose of giving a
stimulation to the very idea of an education
through the regional language, and the spepd
and the span may certain-
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ly be varied according to the exigencies of the
situation.

One other aspect, Madam, I would beg of
this House to note in connection with this
report on education is the principle of
parallelism in regard to the language of
instruction. In the context of our country, in
the context of certain very strong convictions
held by vast sections of our people, parti-
cularly from the part of India from which I
have the honour to hail, we notice that there is
a certain amount of despair, a certain amount
of doubt, a certain amount of difficulty, if
possible a certain amount of deficiency, if the
question of one unilateral language. At the
next stage we thought I may say so, in regard
to this report is the principle of parallelism
that has been adopted in regard to the langu-
age of study and instruction. We have taken
care to see that at the primary stage the mother
tongue is the only language; in some cases
more often than not it will be the regional
language. At the next stage we thought that it
must be only the regional language, and at the
next sub-stage we thought that there should be
a scope for study of all national languages
sublimated in Schedule Eight of our
Constitution. In the next stage have given
option for the purpose of taking either Hindi
or English, and at a later stage we have given
option for either English or Hindi so that there
is a parallelism, there is a scope for switching
over from one language to the other. I
therefore fee] that on the whole the principle
of parallelism that we have introduced with re-
gard to the study of languages will greatly
commend itself for the gracious acceptance of
this House.

May I join with my friends who have
spoken before that on the question of Hindi
there must be no mistake, and if once we
make a mistake we make a mistake standing
on the precipice, ana one false step will make
the country go down into the abyss of
destruction and of total disappearance. The
questn®* of alter-
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native is, if I may say so without any
reflection: are We to have Hindi or India?
The choice must inevitably be by all
sections, India if possible and if
necessary with Hindi. There-lore, I would
beg of this House that this report has
been a result of a compromise, or a
chatholic understanding and sympathy
and respect of the views, divergent as
they were, with regard to the languages. 1
can assure my friends from this side of
the House that there is no fear and there
need be no fear with regard to this
changeover, and the vast opportunity that
the report gives will certainly give wider
scope for all persons.

Our esteemed Education Minister was
telling wus frequently during the
deliberations of the Committee that the
question of language was purely a
question of motivation, and if the
question of motivation was to be left to
the people themselves, they would
choose according to their aspirations,
according to their attitudes. I therefore
feel that on the question ol languages we
have done our best, and I submit that
there can be certain refinement of views
and of the proposals that the Committee
has recommended.

One other aspect which has given rise
to a certain amount of controversy is with
regard to the neighbourhood school. I
join my friend, Mr. Menon, who clearly
and cogently argued the case for the
neighbourhood school. I am told that
there is a certain constitutional objection
to the principle of the neighbourhood
school based perhaps on the decision of
the Bombay High Court in what they call
the Bombay Schools Society versus the
State of Bombay. I have read that
judgment, and that judgment was given
by no less a person than by my esteemed
professor and the hon. Minister of
External Affairs, Mr. Chagla. I have gone
through that judgment. That judgment
centres round one constitutional objec-
tion, namely, that there cannot be a
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compulsion on the ground of religion,
race oir sex or other respect. The question
for legal appreciation is whether that
judgment would be a constitutional bar to
the enforcement of the principle of
neighbourhood school. May I state that
article 29(2) only gives the inhibition
with reference to religion, race or sex but
not with reference to territory? I am
prepared to argue before any tribunal that
the neighbourhood school is not
constitutionally invalid. For example,
there can be reasonable restriction in the
interests of the public, in the interests of
the students. The interest of the coming
generations hereafter is going to be
education for democracy and democracy
for education. We have got twin tasks in
our country to educate our democracy and
to democratise our education and this
Report fulfils the twin tasks that have
been set before us.

4pPM.

One word more and I have done. With
reference to the question of the
institutional set-up for trying to im-
plement this, we have differed, with very
great respect, from the Education
Commission's recommendation. They
have suggested a vast, cumbersome and
complicated administrative set-up. But
we on the Committee felt that at least in
the field of education, let not the bloody
bugs of bureaucracy bite and that will be
the only solace that our Committee
wants. We want to see that education gets
itself completely and totally divorced
from the bureaucratic effect of
strangulation.

We have also considered with reference
to certain other aspects to which my
esteemed friend, Prof. Ruthna-swamy,
made a complaint. There is a provision, if
I may most respectfully draw his kind
attention to the Report, with reference to
the question of the work-spots, with
reference to the provision of what he
called the laboratory, the /library, etc.,
Those are all details and I am sure that
this



2821 Reports of the Education
Commission and the

honourable House will consider and .give
its very valuable suggestions with
reference to the details.

And may I conclude with an appeal, if I
may, tnat the Report is only an attempt,
the Report is only showing a direction,
the Report is cnly giving a guide-line, and
it is for this House and for Parliament to
implement and give new suggestions?
Madam” this Report is serving a very
unique purpose in that, amidst the
encircling darkness, this Report is a
kindly light that leads us; it may be a
candle but, nevertheless, it is light.
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Committee 0} Members 2826
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[t fawam W WSl e
7 da@ g Tife®, 9® 99T 9w w5,
oAt sy F1 faard, ser gt dur &
faray, afer 3% sdfeies gare v
7w frafadt & @1ar =few 7 fF
gz 31 afvafadt & ar fawt & e
T grar wifeg 1 dframe § e gz
&t 2, @frra & ga9T 97 2 fw ot
v ar wod 99 i fear 30 &g
#r oF AT fadea & f5 ag s=dr a8
z fr fodt ad ar Frdt arar & a7
HEAAA FEAT ATZA & AV 9% A WIGAT-
fra & fag &1 &1, weafeEts &
ng weqr { a1 w7 oA fEar aaw wrw
w7 2 T/ 24T AT F IAF 0T 00T
qTH AT WIT 95 THE FAA & AIH
20, At 77 a7 dr gfrey |TEr S
a1fz, T8 T AT A9 A AT
Eg ol

wa, fosmas oz i 2 fr afsss
= ¢ gaiad 4@ 7% T3F faww
a2 o e g & faator 1 #19 76T
fer st @1 afw e 7 9gT AT
1 #21 & P are dar 2 o S e
it A 21% fagrd 2w F w2 fr 4
7z £fzaz 41 &1 7T T 1 AT AFw W
AT 3 W g1 gfez i warwmery fwew
7 AT fodvd & aama frar & Fr afife
FrEAdt S A1 FOT ST g1 A A
T WIHT FALE T WOC AEHA F AR
1 Z1 41 WA 12, AT 9% AT ey
fimeror sreqrd &1, AT AT H o FA &
 FTA FY G W qET ITHTEVE &Y,
A1 A T SFF T AAEAT T AT
ST 2 WIS 7T w37 omar 2 F wrae
e AT e S A 799 oA iy
# ag wfes o5 ¥ frm 79 § e
qg T F AAT 4T qHA & | LT FAGT

2828
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T Fedte 7 Forar & i o oft O =g
foa f smere & dat & ot g
wgE # IARr gaw faer g et
9T TET F¢, A TF qEar F qre
T & A1 Fawt wawr faer sy o9 A
T urEHt Fwr qfgwrT qeer & gy
IR YA 7 fa¥ a7 wwoEE w6
Htae AahaT 2 & A wic fagiw #
IAE AT AL qzar, IAE A
qzar 2, wafad § swdar wem fF oo
gfez & gaar faare wwm =nfar
Afrarr & fagiat & faaga faodm
arT & afz 2% ¥ a%g & ofend wgei
%1 20 § wfus fag a5 =7 &4, gafao
a7 Fea AFAF 2 7 gw g av o
T FC AT AT WA F AT 0T 7
AT F AMATT 9T TATHT T TIT FA
AT T orsgor ST T GHT FT )

¥4 0% 7387 W &7 3 graan
agd aadt § afes @aag aadr €
FOTST 9T AT fpamat F §f w wer
g wafad & ag welw wawE angar
& P siv ot oty Forar st et geve1-
qz fear sma, afs Faer o o &
Arga g 77 a8 frerary o5 E A
w15 wrafe 747 & freg aft 9a% Faa
% fra wrd wfafy 2 wewasar & ar
FAFT T4 AT AT g9 A afwly & ar
owfafy & =a% T4 F1 AawEsar
g1 At gaat awg @ Afea A A froi
ferar sty gwaT geveTAE w e F ol I
afif av ot frsrard et sma 1 wae
A 747 fwar o |/ g T g,
TR I fmsmA AT H @
g uw e frda w0 R 4w
ar sersr A § frr &, st W
AT %, AEE, T, SR
qrt §, Feeg st odr a% 4T
&1 7 g §, afafy & 95 ¥ F g9
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7 2 f s wa i Y veee w9
71 a7eq fgar 2, & ot 1 0w Fe-
AT HIOHET AAW T waeT fE,
1T AT & FTT T AT TG
2 71 W W F ¥ Ay HEewar & A
TENOT F A AR FTH AT E AT
afz T F I 77 9 vt Pt
777 W FfEArE 92 At f5z awwror & o
13 7gl 22, 9t ot faofx forar st gwat
1 AEAT BT FLLTATTE FL | Z4T
H a1q T F FH AE T, 5T A
AT T ITANT F ARG FOH
fadia frar 2 fr g agr o Qe
Foa & fara &, gArt 3o F fawly ot 77
Y A, AT RN § afeere o wwre
T AAGE W UE g, T A
afgewia ofa &, & @ oy foir §
afe 7 geveftaz 7T g o A F fasfor
T AW X TAEw aqw § Pl w2
T\ AT FE T A F GAT HAT
AT qEAT | S |

favery sorern ¥ wvw Wt (et
Tx fag): sTearra wEEw, o9
T2 F qAAT  wEEqT & o faave @
¢ A1 wrear frarar &, 9 from € 2,
A% IFW F AL Afq &1 337 g
g faq 9F17 7 AEAE qzeat 1 sf
@12 &7 faaw ¥, far & fao #, 9%
aat Aaar 2 5 3w s whier gseae

.

ot TeETEe (A 9Em) o
FEAT VAT, TRAT I AAT |

sigae s fy 0 . . fen @
avE § A S FOE qaq F |md 3
& AT A T ATEl T A1 AAT ATEAT
F woiar 1 & W qg amar g fr A
Atfer gt 7oz & fanar A7 aweAT g

[ 8 AUG. 1967 ]

|
|
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& oyt o faareqs ma s
aF 1 2z & qredim Tt w1 gwsar
forsr &1 wrsgw FarT 79 3, Sar forar
ot aqifs 4r3 F1 forgr @ arsafes
& #f fear & a1 Arew & owmd
Areqy A AR & | qrataw o 77
wreafas  fmar, 2 =61 F1 GrEFc
F o wdr gadr & T a1 @ & arer
qdqr THAT § AUy Al # g1 99
& W7 97 faar F g qrIvAt A1
e & ©T A AEG 95 OF AT 2 |
TEAT AAIA § | A TF QAN q57 7
OF 1T FEL, 3T F (949 AAT I qEA
# qfisa ¥ #1€ 39 ata & A
dgrr 7 Wt Afy awf gw Aw F
waST & wreaw § forar 3 Y —3FiA
¥ fF gaFT qF FT A990 T FAA
fear qr, =z dwr #1 Aify & 4,
AR T oqqr 7 AR ¥4« o,
W &7 dqar w1 Ay 4r o ww §
qrer & wrvwl gfager 19 5 w7 @
ag | e FE 3 3 FF ST F IAY
foraar e & ard WA & qreaw
F dyama 13 AT TG AT AT
aw & dr a9t gfqafafear, faeafaar-
79, @4 1857 %o ¥ aW, %,
FAFAN, WIT HIT | AN T FFOEA
aY ad gger, TR #AE, 1867 W, forw
FI W g9 TAL 9IW FEQ & T
SAW ¥ qg WA 350 AT IFA OF
straq o, wareew foan,  amgE
a1, fom & ag forar

"We very humbly and e&maiuy
solicit the Government of India to
establish a system of public education
of the highest class in which the arts,
sciences and other branches of
literature may be taught through the
instrumentality of the vernacular, and
that an examination in the vernacular
be annually held in those subjects in
which
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[FiweT a7 Tag)

the student is now examined in
English."

IE 1867 H, WA 1003 9gH, RIS
4 4T | A 3HET w7@ 47 fEar v
g AT qasr G q 7
AT FATT TN 3T TaA W AZT AT WHA-
Arr wgEr oo faoig A fadg e &
AT AIZL AT AN TZT H1¢ HEIAATT T
faorer &1 faig < & i stream v
¥ Wrow & gaw fusr 9 Zar | e |
O Fg WG @ AG AT 100 WA
TeA W FET UL AT AT AE AT TET AN
';'}";'_-iET .

"There is not enough literature in the

Indian languages to use them as media
of education."

WS H 100 WT TG qg AT Far 4
5 wredfig amedi & o e aifze
7ét & f% 59 &1 gm aeaw I g+,
aifger wg@  aw gmT, w9 arfeer
AR L O R O
gz A T& 3IW F IA®
W a4 @l g, weadt wem
T wFdAl g, & ar @ fown fawy
Y | 4% AT T w100 a7
Tee AT ;TS 100 "W & o0y e
gaim g oW aw W 0 gw ad & adf
|@§ & W agr A1 A TR A AT g
# fomdt & 1

#F 5wy &1 qrEn W@ sfwe gmaw
aur qr f& qiT Fa-hE 95 gwe AW
At ® a9 T 1A @ fw ovww
A% FHTE I E, A A AL, A F AR
ot e F e Ja @, faae fasmew
W A g AT T 7w At fava-
Fir i o7 e § A
HYIT A% 1Al g, TR 9 I iy
w7 7w faaaft wromat & g, daet &
afa@, A fwar 2, 9t a9 wd a3
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g f& gw o faver w2 wmaiwn
% A1fwa AT TEA § , aFan A0 IEy
fgfarr w0 gamar 9wd £ 9y -
foam wrgrent ey F A7 wTH waET H AT
agT fgRT wem g

"I must cling to my mother tongue as
to my mother's breast in spite of its
shortcomings. It alone can give me the
life-giving milk." And then he said, "I
am certain the children of the nation
that receive instruction in a tongue
other than their own commit suicide. It
robs them of all originality. It stunts
their growth and isolates them from
their home. I, therefore, regard such a

thing a national tragedy of the first
importance."

"Higher
7z iy F wer Z | wivg AT
g Fare sta fF wd v o N
fors gor o fawafama foar sam
a1, Tfaafed] ogawT sfweT o we
AR AT TG weAE q ;T 5ER
At gt A fawrfor #y v A w fr
HrEgH A7 F1 A1 SFRI FE ¢

education be imparted

through the instrumentality of the
regional language as the medium of
instruction either for some subjects or
for all subjects."

THH A% qITRT AR @, AAA
g Frefaa 7 1962 ¥ 97 4TI
foqiE gwr %Y, q@ 2w A1, TEG W
WA ATFT AT R WEAT H Ag-H 7A@
93, At agg @vAr g1 wga @i 4
arf ot yrAveE § I YA F|WTE -
"Further, India's university men will
not be able to make their maximum
possible contribution to the

advancement of learning generally and
science and technology in particular. .

o

s zw ewax ¥ f5 owme A
FEATATAT A1 HASAT F 0T 970 AT ATAT
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2 | THhaT war

". .. unless there is continuous means of
communication in the shape of the regional
language as between its masses, its artisans
and technicians and its university men. The
development of talent latent in the country
will also, in the view of the Council, be
retarded unless regional languages are
employed as media of instruction at the
university stage."

"The change-over should take place as
early as possible, in any Case within about

IHT A1E T AE ANAT JEAAT T
e Farqr feaE Srar gae o
%l Ffafrd 7, famafaamdi § 99
#FA7fT $¥230 FT AT 34517 g av fa=ne
fer o Faaw wvm 9= 1962 F )
32 W 31 fasfat & e
ST AMAA TETAT FTZAA T HY AT
uived  afiwa, fear foE o
AT FAT K7 7F F, TAT AT 94T ¥
fagifes 1, za & a7 @ 3519 faar
g %

10 years. What is required is to formulate a

clear policy, to express it in unambiguous

terms and to follow it up with firm, bold
and imaginative action."

Aa w7 # wiwa fer uaneaq fafeed
wewdw, for o wdr wedi & fer w4
AT, WIT HFZIJTATAATE F
F7 Hige AME Hre AT wEAT F AA-
A wzedi Ay S afafy a4y, e
et s avvwes ayvr g fovar Afey
¥ &7 3afeaT & 347 W wdt A
Fmar 2 afes g wgr 3 0F ot e
FErgEr wvar arfer J #w oL
it s AT Ay (79T 93w)
afaalaat qavaa s 3 90 @77 2
gg T UATAT F 4T § A7 74 g,
g1 faf gfaafady nqgma F a7 7 7

[ 8 AUG. 1967 ]
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sreaY &Y fag: 9@, 92 oz

o & far g g

. .pointed out the steps that have
already been taken by several universities
to adopt Indian languages as media of
education and we suggest that the U.G.C.
'and the universities should carefully work
out a feasible programme suitable for each
university or a group of universities. The
change-over should take place as early as
possible in any case within about ten
years."

[F T AT HTF FqaA & HHA 7|

st TomeEw o owa (o w59
AEETE B

ST WX fAg : 39 39 A6 AT
gfr e wafs 3o g gl
qT & 100 9% HIT TF qATE 9EA,
TE A W O FEAT ..

off sz @ wyw (Anr-faafing):
4vr as &izq

smeac AT f|g: § 1867 &0 AT
FE WIE | UE I AT OF g9 1G9
¥ aTE A WTH HaY EW dE) AT A

A qOFT &7 AT E, A1 AT 1867
¥ ogdr o fa gwi g paR

adi, aifzes adi, #5 98, 7 9g0C w7
T GG AT gATT 9 @1 '\ fa
s, gae frawdi w2 faa &7 @
WAYG AT AT | ATH AF AT gATE
il

Y AFTAT ATA FA : TZ FA T

¥\ @ wn & g Wfgd | wETas
T & Fare !

seaT 35 fag @ 237 7 AWEE
T A FEL, WA GAT G | W O
AR G ¥ FET OWT AT & A
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[srwe @ fare | ¥ W e A S ws a
A e frefiemzy | fEmE a aw @ R o wor

# Sy AyoTT0 W TRl # @ g A

1 ww IwE AT A F, WA g
TISATHT BT SO AT T
T FF vy, v S AT a9 vEr 2
FifE wF &1 a4 fF wifger sves
dY, anfeer @77 & AN, 4% 97 |

st farermaret srgEEt (ser 9w
gE # T &1 g s 7

shaT 5T fag @ 98 § Fg9 W
T AT H W S | AT Aoy §
TETF 9 AT TE F, qZ WYEH! AT |
AT 18 FUT Fo WX AT T FH &
falr f e A et T § afaer
5T F1 | AFOAT 1 FIAT §o F FIF
ZT WOT WEH T F a7 qEr fawm,
wor wam ¥ i wmmi seEr g
w2eq df T© F18T AgT IAH AGAWT AAT
o W 50 sfawd ar 75 afqee
FHH WA ACETT AT ACE & EN0 AT
FHE G HHT AT AT § gEE
feradt e |

it fremet aga@ ¢ gEE
FTSAT 7 HTHC &1 TF AT 9947 FA1-
e o Yt sl ?

e A g« 91 97 A8 G daw
oA & BT | sweEvEl ¥ oag
feequft 7§ 2, ¥® Gt 21T FE o1 @Y
¢ 5 aw 39 Ut g A agEE
T AT @ & A AT wan  fwam dw
AT AR AT HEWET AT TR
1L FWMT AT TEAT £ 1 TH ATE
¥ AW AR FOAT R
o #q9E WY & 97 I9 @ famamr
wigdt @ | Afee & a@ wEer s
g 5 o fod o ad of & a9k

& o arar w1 weeT fpm & o
fawm oz &t w1 w=wr fgm g
ag 9% fawr o W gEw faa,
wifes wa fe@wm, et 41 a5«
TG FOT HT T AR FEAT | T
awg B agT & g feaw w wnww
& ol W fewi &1 ST
a1 AW & fE o aW ¥ 9w
w¢ fagrr A 9wt e Gt
ST | UF A T 3E W A7
Fo afer fawafaemr & 9 w98
W qfed &, faaw &, 7 437 o7 3
*T @ aE A qgEra w feaEw A
¥ 7% gEE AT g § A o
for st ® faern, w2 #ids w8
frt, Wy ®T W ¥ fr. w2
ar H fae, ST T wegr § weE o
faenh, wwa fwEfaamsg & 555 %
T FGT | O A7 A 7w (4377 37
forwr & s gur €, dfew 2, 3 geaw e
Aifas o fo@d | s A
T A7 FEd T ST HAaE w0
FfF 28 T 9 § T w2
wHm @ faw oy # oud i awmy
AEY |@rAT 2 ) A 28 ag w9 w7 2
S Fifew 77 T & oo AT F
dav 4 19 qU & W | g7 v
ag WY Srer 2 war @ B 3w fot &
foed g AW H s ARIT F Wwg WA
o qgY F, OH Eed aF e g o A
anfed, fag & wreeiia wrerdt # A7
FT ATAVIFAT 2, A 6% (47 a7 qravw
v i gt 3 § 50 a7 A o
g et wes fagm & fodt 2, 41 2w
I GEAHT FT A AT AAATR FE N TH
A § ¥ & F9 W ZET W
g oY fawdt sl o s F fe
g amTfw wST W oaf ¥ owfw A
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ATATRT & FRET T A AT T (e
ST W |

TH a9 § UF Wy gu W &
HAT QR & aAr a7 0 & | gA
uF FHWE @ ag  fediar, &1
AT AT FET § | A HIK
g fawdl & AT wEY AT # Wi
e o A A E 1 T A
gEFl F1 ATAR A & S gd e
0 & fau s § o 5w avg &
120 TEAH1 FT HG90E 81 W0 E | T
DT Tl §, BB FHTAT 5 ATHT AT
v W ¢ | 9 & felt gEw A
TAATE FA A1 FHferer w & 51 F
faolt @mw 2 21, A I0F AEF A
quTET § AT 9T AT I § q5T
AT WA A &1 9T g WK FE A
T AT T8 GHAT G & AT |
W qeE 1 e Ay 6rd W 10
T F AT AT UE a8 77
3% " qFeERre far 6w qfewe &
=TT QERE] F AT F BHEAT g1 9
d1 59 a7% 41 feawa Y, =@ a@ #
waE 4Y | fau wegm F o faer
% & Fraed & aag 7 A1 fefase g
a1, 3% ¥ 4% wweAr ug fF o foed
g2 7w &, o et &7 anfewr sa
wmg A4l at aar g, A ga Al v
atfger @7 wATE F41 g% €, foi-
AW FIAT 54T | 39 9T I HAA F
sit arafezat & 59 qrafeg] 3 aww T
F geaT @ F g E ar e fan
1 fFar v wieE A7 A ¥ 98 ga
A & &% Tar SEwE a9 mET SEi
arfgd o & arr faes g gl &
agrar faa ar s fas e & o
faelt g &1 wATR FET A0E, IFAT
foiteqs #om 9%, #7aT Fo 9%
ar w1 fasdly g gEET 9w Fvr

[ 8 AUG. 1967 ]
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HTE, A1 &7 T T G0 FT 3 qAAT
onfe &% aFa & o % 37 9=t &7 |
ot @F a1 A AGT AT gEE F
HATE FLA TAT TAHT ST FA AT
ToTorT 24 A wAAET wear a1 fame
fres gu gl F1 4t Ffzars F1 AT
FTAT Fear 4t | fadeft S w1 FAwr
framat & swm & fao o g
forufy T & 30 wgaT 91, WT AT 47
T g fr == kel wom 7 A fa
ST, FOAT A9 &7 qEY F AT GOTH
e s | |

T ATE AT AN FATL HTHA HHEAT
47 WIT W § F@7 9% 6 Gy =y,
va% o fawd gu st 7 s g
TEANT {207 | 39 q92 F AT 797 747
T 9% wivm &1 ware ag gan v s
fe¥ g e @ fr ST gfrn
foet , o fas, s&F s aEeAr
fomr g ) a@h o% 57 gEmE o faia o
T3T AT AT AT & w27 7F T
SHTAT § & 59 &7 Al w7 @ £ A
7 gwe § fF 799 9% 0w FUg 91F #
AT g we e qEr g
grm wie &Y fav gar & saw arow
gd fazely e a0 foer waety | afes
ag W frowa gar 99 gun AT W
e oY, gUTE TEX AT ThTAL of,
T A & a9 g AW F, T FAT
g o &, @Y MRl 7Ty aEET
FT AT, EAE ATAT T A1 qTAT HIT IF
aw ¥ foes gu o=t & w4 A
AT 4 98 77 TS | T A7 q EAT
TRA | ST AT 4T a8 FI FE aF 17
B17E | 39 THIaT & g2 9T UF gATIT
AT GEED § AET TEAT, dAT XA
ot Fer B wm gEw A §ow
ST A7 5 T A 9, 29 g9 A
T ATSAT F WAA AT AN AAATE F
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[ o7 Faz]
®9 F A9 Wifas wdT F €T H | TEE
774 %9 GETHI 2137 ST 59 AvE 1 A1z
o TaIT ST 38 a1 WU 19 ATATHi
¥ wregw ¥ gw adr favafgaman F
3HT q FA7 forar & 9137

# FTT FT FATET ARG AET AAT A@AT
Z, Fad AT & dag § A &0 FEAr
SEAT § AT AR AET FTORHAT F,
3% H49 T 74 997 F100 fqarm &
212 | § Fa= TAA0 &Y FFAT AEAT
f oz favig 27 FEA A T 77T 2
o1 TH Aaa 7 wrE sAfaa faoig 58
g & 1 w1 foiiE o AT 2 oag W
wfew favia 78 2 1 9@ waEa F wwen
=5 97 WeHl 377 § AT A9 952

w7 i &1 {1 Hre T g A AFAT |

21 wifaw avaTT w1 w0 R F
71 2 H17 A TAAT A4 &1 g1 AFATE AT
7% § A7a 39§49 F 799 faor yws
#7 Fq "7 3w A faq wHq a7

of Parliament on Education

Iy (o wEE wew
W) : #9% gaer faar & fr saa ang
gl fer mr 2 w9 F
Fgar f 20 fawz g1 o, @ @ o
AW F ST | A@fea # oqE A
gz faar arfs wmaet a7 w1 wa
Lol

STt IHATOA ¢ 90979 q2T F9 K0
o< 1aF M7 a7 W § 1 g4
F7g & HAY AT AT 74, 47 94570 F1
AT HAATT 37 AT 97 fag 97 w1 W7
FTAT 37 AT T AT |

IrEATR (st W WA
AOE) @ TR0 AT dl fadt 41 |

ot TR : G AGT ATACAT |
fig vy 5670 & a79mT |

ImwTERE (e sER
wRE) : G A2 T Ag1 oA, 7z s
AOFT T § |

SHRI G. RAMACHANDRAN (No-

2 FIT, FET 207 1 Al ERiT | minated): May I ask how long do we

A W=D F ATg T wAAN gaet
T GAATZ ZAT A2 § faegia o iy
9T AT 779 § AvAa 27

IuaaTgE (s "ETER e
qWE) ¢ T TTHATIE ST )

St TYRAATCAS ¢ ST L

IrEATge (st WP SEE
WWA) ¢ AT T |y, w
9% faswa 7 g1, a8 99 7 AEar
g fa s 20 fvaz @1 s frar g

= TEATCEW ¢ WY W17 Ay
FET £ Al g AT AN | AT 0
9T ST 437 4 7 A FEr weww FF
q |

sit today? .

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Up to 5.30 P.M.

T TATORS : A, A W
V77, 72 9t Tz 2 W5g waEdl A,
7z AT AT favr A o AifaA g
war vy £ i, w frra g
wifed w v & wie my e
foar gar & fv gwma aam w3ws dmn
aifed | o4 a7 a7 A desa afwfa
BT TTE HIHA WS AT I HTAT 7 THA
TAT & FT AT TN, F3 AT AT FT
v Zqr, A1 § agq g wngi=fya w
i fie aar a1 & 7 R o oy
TTT A TG A T G« & |

T AT TE AT 1950 F 6T NG
AT TE 2 1 1950 ¥ gwrer qfagrm aq7
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2 | 3ud foar gur § A{=6T 457 :

‘1o, §F HlAEE F 9709 & a9
T FT wreEfa F SE 99 awHi w1
dreg  ad 1 waear anifa aF e
o< wfaard  frar 39 & 9% soaww
Fy ®1 qmw FHiar |

Tt 1950 % gA9 oF afaar # § fr
14 a9 &7 HIEAT qF & GAT AT B
frares wiw wfard for &1 1 7= @
qg A1 T § 94T At &1 fwern g 441,
THFT @F 20 9T AT | AZ T 20
T

“frares W wfrErd s 93
wegt T qq@EETer qrgfas fwer
gurdx W agE fawre i g
g1 % wafew ymfasar & s
gifgq | A% ag AT wAEATHAT § A
#1 WA w1fgg | 9gEr WEeqT W
THET F=AT W[ TG WA &I I FEA
aw  far g1 ondr =fgg AT gwd
qAE4T ¥ 4g WA WA 4188 A9 qF
agr ¥ AT =g o

aray fora ara %1 1950 ¥ gAre afaam
a wron #1 ¢ fAgww fan, s@ T &1
255 @feq 7 % ag wad afafy qod)
oz G &7 Y1 & | Al afaE wy qar
ST 41, I HOT HI TH G A QT A
faat | g a7 gadrg wfafa & st
#1HS Tz B[ ATACFAT T4 47 |
W 245 & 351 F W wfqaw
¥ WATIL H1 T@T, AT HLIVBT 351
g & ¥ & | A W WE , 9E 9
aga f1% & | AT gfaam & wYeee
FIATHITE, T AATE, T AT FL
Fa TS 42 a6 G2ed( 41 e §
“351. feer amar &1 "we-afE

Foa1, w1 e v arfe ag
949 RSD—T7.

[ 8 AUG. 196? ]
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a7 & arrfay gesfy & qu Tt
&1 wigafes a1 gy g &%, qqr
I FT WA § geaemq fad fasn
fergrardt  wvw wezw gagr ¥ sfew-
fag weqr  wredtm wuni & &9, a6
AT TIEAT &1 ATHATT 7d §C a4r
Wgl  WEaF 41 AGAT g1 @ 99 F
wex WE ¥ (o qeya: e & aqr
avra: dgr siefaa i &
M A g1 5 %0 wqfg gfafias
FEAT AT F1 &wisq o |7

fomr dfqam 7 9 & arzq 1 wfsq
far 8, 3% dfaam & ot wviey faur 2
wHE qarfas aware w1 wadn aifa
qr | 9T 9EG 531 OB 48 T §
AT FEAI HEA & avuifad gEer
a4 |

g9 A1 Fe-v weaAl & oa § Gy
W e qam, awEfear war-
T AT HITTAT TAT F A 91w foaw
ARAIE | AN IEA WA FD qEAfaaf
FI @ F &, 6T 797 7 ooy 97
HHAT AT HAT AT G947 747 39 a1
q d5 SFAT | F g@ weae § e o7
FI WEH FAT FEDHAT FI 9% FAT
AIEAT | 7F AT ST FT ARG G

‘T q® 7 & oag g g o
fergeart  wrar foan wow averst
A9 { AAAT AT A Fren faar
FE T T AT W FT A FA
g
wq & s agan v g dag gew
Fr faerr qa+T st 79z &, g widr o
& WeAT H ZWAIE FT T3 W TR AT
AET AT qY HAZF GAEE]T AT T g7 20~
e & afet & fir 7t ? & wgm fr
w@a: e # |

v, aifr ot w1 aré e
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T qarar 41 | § yawr wlaw aew @
qE:

“wid § wa ¥ grfa g, feegearr
FETET | WO BF A dor AT qar
¥ R WA T AfeRIT 3@ w1 ATA
t 1!!

AT AT FT oF TTRET HT WA FT G
df ATS FFEE T AT 91 AT A
THY TI-9T BT FH1ET 7898 AT &
faeelt %, =& q¥ qibT ST A FA 4T
fo & Sadi vl wF 7 o 7@ 1 71
WTAT G1 F1 HIEFT AT | g T
9T AWT F Wi (g, wacandy e
ar, 5 avar #1981 awHar g1, T 97
WIEG FAT 47 W7 g7 A€F & AqT
AT TG 9T FI 74T, A APHRIT H
ferarar gz & 787, w7 wrgy w17 v
WTST F A §IT a9 aivefy & aqv |

§ iy 97 & O A¥T AT GAT
&A1 ST | ie S ¥ wE §

"' aF T TSE F AT, TAATAT
HASIT QT T FF q AT F [T
AR TG ORI 1 mas #
TITANE AT Tl FAT F7 g2l qar |
T aq wE S F A E |

A, 1958 | “Has g2ral’ uw
AT EH 19T 7AT TZ 4 1 FMo TR HAIZY
aifgar Ia S gAi avag § A
% fadwe ¥ | A qeuER T EIT Al
%1 agt A1z faam fed 87 g 1 gear-
W X A T F g gW A/ a7 |
oY WIgT are o Aaw IT A FATE
qg IT WeAT 4 WL A% 97T T 3g¢ A
¥\ T Y & AN GH G 9T | SHA
%21 fo gu & Far famarid | A s
TR WA &Y, 51 gar e weaat 4 faera
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HAT &, WIT A HIZT WA o7 A
TEA W AT T, AT TA TAEH
9%, W9 §O #q (o avZw 77 3
d5 i Mz A & war e afar s
M7 5 &7 §F vFW w@r 5 =;o
Hifgar 4 #wAS gETA ®T W1
Argiad a% fFar §, § vay pigar
TgHT E |

faor &= o, 4fz7 | wem 9aT
A3 @ ¢ 1 31 g, e g dfed

faren =t (%o fooqm &) @ EATA
# FFT AT AT |

= AW - WY O 0T 10 |
W K ATE, TELW, TREW, 49
quit 1 Frgor aa faar Sicfear )
g0 A WA AMA 9% Fifw
FEAT FT AT G AAT A7 | AEAT &
U ¥ FETAATE

“farm, weita, faw, qa1 mEqw A,
a8 ¥z wgaafaar. . "

AT FFT TART FT TG AT AT HFA
T afrqet 7 &1 w17 )

w7 F AU 19 AT TIA AT AT
gaiar JMgar g | faa QFF a7 4
HieHT T AfawE GCAIT AT Figa A
Maw ST & T 33 gla o ATHT A
gt a8 ferar

YIS W AT WITgAT HOWAAl
FAN @A T wATE § WH A
t o a gF 7 o faw W W
wgEi w1 4@ F7 w@r
TE AT TRAEE W AT T K wRw
o sfadt amw & )

A & FEAr Argar § WL aga &
wad & Wq FEAT Tgan g fF w awA
UF T qUTH G gAT gHT GArr
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I 37 9% 31 &, 98 A% AEeAi Ay
afafa B4 o7 & dast w1 favme arat
A A 20 T UL FATL ATHA Q0 F7
AWM IH 9T ds 57 F gw st e
F< | 19, W FO TG AT 9T §
T 9T | AT F W AASAT F AL H
aga ot a1d &g a7 § fp gw aww feedy
ATEr, wAT g, Shwwrdr & ang
ST 79 43 F7 & waA 2w v feafa v
AT FL |

& zfgor ® wm g, wRm oman
g, wEr # “oudr genn s
ar wrr-fear | q@E F oow Far ¥
forase gt afeer 7w @9 &,
g gawT sxarew fear o fomee
qrovit @1 FEAT 41 fowrs wwew §
ot vy fz & fadt § & 7y 5% F7
12 9T FgAr wgat g s afew
q3 T AT F AT AXAT F qroor F
AF | F A F AT AT T
# 7 AT FANOAAT F AT AT, WECT FT
AT FC AT AT, FA FT T AT T,
o & a4 fgedi Y AT A F
FETHASAT AT ATo1 BT Q&1 FqTaT g !
# SfrAAT ST g ang-uesdl @ atafa
# 91 ot @ € 599 F ar F A
T FA § | AT T AT T T9R
4 § o1 Ta1 Awda F o qwamr
#1 gfardar & a7 78f 7 ¥ amwaa
¥ fow arwarar it afvama 78 & a1
ZAFT T &Y AT F WG FgAT ATMY
f ZATO AR H AT AGH § | ATRAA
et ATwwT F T4 &1 g awa |
gafa & geFt gt § B oo e
# a7 T ST ST & IR AT AT H
AT FT AAFT B AE F Teaw 49 §
a1 faar AT =ifem |

& wrg ¥ waAn wgan g v i fgsr
wieT o7 oEarar g g 1 & fgeorww

[ 8 AUG. 1967 ]
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gt g waet g o anfiwer &t
g, Fraan sfem &1 8, fomar dve w7 §,
faaar w2t #1 €, w7 & wast w1
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farcrer g 1 Tt qgeam gawr < &

g e, siifrafm &g, dem
7Y, T I A AT oY afew
Fewa wraar & 1 fewdt, = & 1€ far
O afga | 97w 9% %1 fadg w
g, afws a1 F99q 1 falm &@ &,
wgl @i ¥ § g v g wrar
g, & a1 wOEET ae WA g
o< fadr w3 § @ g wv ¥ s
1 fa<e #31 | & oo o & agee §
F s o 3 o o &,
wayT fowd fag 7 sy & forg, s
HYAT 93, TET G, TH IAG YT A
T, W a8 Tgl wq 5 AR wremad
F AT A1 wmEr a9t <, far w1
WIEAH a1 1@ FAwT F7 a5 A1 g TEAT
arga fwat frararei g, for-fasrm-
ardr & & gt w19 % wg fawr w0
TR TR FAT | Hm, § OF WeE FT
qrzr a1 fgeat 9z w—ag deae arggdy
1963 #1 ‘gafaw srgemzw”’ ardo
Wo O AT T & -

"The replacement of English by
Hindi is proving a slower process than
was expected but it is less true today
than it was 50 years ago to say that a
knowledge of English is essential for
advancement in India."

aga & Awrs & arg fama o g o
TE FAT T FEAT AT AT
% w9 & fawra & fog was a6 ¢
S @R 4% A9AT & T gefedia &
qgr w19 # wEw agl Fa | BT
R 3T A |

"Normally in the British Uni-
versities of India English tends to be
bookish and not sufficiently in touch
with the living English of today."
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Fgx & fo o wreaad § wa0 g 9
fFw & W e 0 fafar o @
AR ETY, FWI G, T AN ARG F
XA T AAFIT AGT &, T AT HAA
a9 & ‘ag-Ada’ wem FT gEA
gEawTe fear § -
"Indians have a good deal of diffi-
culty in distinguishing between one
level of English and another and many

of the examples of what has come to
be called Babu English . . ."

qIF ATEA & AN A A I ARG
Fg2 & T Fax ATAIAN TR &
AT HAAT KT OATHT F, ATT F IAR(
g aF g 9a A7 T ¥ § fw
gW WAA[ T ATAT & | FAT F A9
397 F71 § (& wfaeag, arfgles
W[ AT & wreAR T Er WEr AT A
gra-aql fasdi g |

qF AT HIT 91 § AT a9 FG(
g1 Fa v # fw faEa & s @
aferuga & 7 faadrwrafer gaam
g g7  foaar wregad § s s
w7 & a3z fafaw #wiswr § g
| & gaeAwrer @A 2 fa faeifar
F wHT N WAAT §rE, wFafeaT w1
war ||, wrer F0 fAfaw qAwr ¥
g &+ wgad # afew gafaw
19 T 93T & AT WY F FE & (&
W FAZT 93 SAFILE |

qF FIAGOT /I AT AT E |
w1 wrar & fF wmr &7 a3 9l g
g2 WOTH IR FS § TE, 48
ayr faar oar & 1 A, § e
TATZAT AT | FAAITH FIWRATE |
FTATT TIWRAT F 7|7 wafaqi 7
OF Fqainfaaard wt Fyeir g gofae
qQr, AT FHAT T | AFT B wF-HAE A
qAq7wg 19 0 F1 f& [0 w1 Bror

=
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zz1 fagqn sar anfgy | IA 47 a9
far § f& migaaE #asit § 49
gzt faq s anfed ol 93-a8 A1
uadl ¥ #9F g W aF a9 7l
faar @—ag e g | 717§ 47 %,
Fgi uq {8 g 1 9T AT w1
TIOA ®i AA-FHE HI A FAAHT
e q1E A1 Al FATELATH 1g® 7 G
q AT @IAIA,  I9 TE F| D9 qF
731 fzar, = e # g@fog aF Jg
g fzar ave qr=r aar fs g 9g e
o AT & 9% -t q
GTA[ ¥ A9 @A § fGC AT F
arq st waaEr fwwogwmr g—
TG G AT TAE—TF G T GRIT
ug gfagra foar ot @1 2 faeaw &
AT 97 AT TFaaar qq &1,
i Fa@ faar s, waE &@ A
F4l fear o7 9T @ oig f&  "r|
Big awa fq3 A0 T awdan fFar
qT IAH ATLT H AAAT 9IS 1 FAAT
FIqY @A FT AAAN A FE A FE
wATT & foar qr, ag dw &40 7
FET ATT[, TET I |

# & ao1 /17 Fgar Agn fy wq
At #1 G fr 7 WAl gqwr & fag
3 FE E —

"Though no direct references in
books on the History of England in the
Library to the fact of the English
people having been punished for using
the French language or for not using
English for specific purposes could be
located reference to the English
language being ordered by King
Edward III to be used in the law courts
have been traced and the relevant
extract is appended."

I 79T AT 4 5 747 97 42 fadq
¥ fF ®a dFsr w1 qgrd G =rfag
ar 7@t \ 9 wwy A1 e gead
a¥ qr a7 gy fao gefowr A, @9
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TE 93 siwdr gawe ¥ o A1 AR
a wg 5 51§ m3w g =fgg
gafy maw 7@ 97, AU AT { A
Fiq & T fontag faad § o
BT &7 9T word wyrar 4w, 7w
AT X B T30 IAR! Fr &1 4, TAAT
a% %4 (Blas a70an qa qrHT qa=n
g9 ggr waAr w1 Fafesa fan,
AAAT AAT qF[ | AT UFHIAE FAIL
qrE g | SATET AW AT G A4, A
AARIT TFAT A1, 9F | TAIGAR
TEFE 7 K At § 1 gL w,
aq, 994 9% wfezw qqw F, A
was 4T, AT A | 9 qA9 w
fazrf g welt, oA qww aww TE-
qFEH B UF 991 g€, 949 qAW T
w21 f5 & mvad afes § f& aree-
| WA TS w1 " g oaAr 657
el ¥ grd @0 T wasr ¥4t
T | qE TaET AT 47 |

Y NEFAC AA G : 9T qAHAF
at ot e faeadis qued & adt
agr feur | @€ AFE § AFESE
GuTAT T WA, guHT wwaw ¢
T a1q AR AEAE A4 & @
g f& arg wFe &7 AHF-aA W AT,
g9 awEd g & aar J1g guil wgias
A, A7 FAL WA F, gATL AET
7, fovq 3% F@aal @ agr foE
ot € qd 71§ wread =afFa g

5 p.M,

wa F, Ao 9 & W Tt w
o T & 91T AT qEw F

foen swem § wow s (st
WWEA W1 OWTWTE) o SN0 ST Wl
wifad @, A7 Qo qHo AT 1

ot quArTEw : a7 & o arg
FgaT § a1 IaF AT A7 W A, X AT
UE g @R F A R, g ag e 3w

[ 8 AUG. 1967 ]
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T A1 T AWA USHiG g 9T
& AR 9T HAT 2 |

A, & 48 9T WNT T QF
IETN AAT ATEAT 1 WIIA
1860 & WEATH FTO FIIHT T=N,
s, SuA AT wRien ¥ 9gd &
foit &5 7, argw & w9 A § fo
AT AL, WA T AA A ®T 90 4T 7w
ad & 713 wyw AW § AteF § ar 6
AT H FH HAT A€ fFET 0 gw
9T 7gf ®fadz %1 5% 3¢ &, we w2
g@ ®iaae w1 A3F w61 § qUT F
AT wed § IFA w2 ¢ & w qust
gl H1% w57 ST 49T F EY fean
g1 a1 o fedr wrar § d/g &7 9@
gl |l wiar § fae @ owax
HASAT TET Ao qwAl, FAL AW H AT
G AATT 1 qG F AN F WA &
fordr STl WA BT AT AT A
wfaard fan | & soan sngar g, s
o o o ae & fag g ar
AwT WY AFT I A1 AT FW F0A,
AAAZIT ZIFAT |

Iqawens (st W sEw
wriE) © wwa Al A faae wee
AT

ot ToEw - g, § gg
Fgar urEET g fmamr g 7 qg
HAET WEW IA AR A @¥r fEar
g fFauargeqar Hqw &1 &
qga gL AFH srar =gan, § oy faat
a sgm 5 a2 doa % awa § wa
¥ AuAT BT §EEAd A & el
wifsaiz ¥ o agq gE & AW
q1 WEATT FT F | AdAw FEd
g & 99 9% wied # wes ggegm
TETEIIT T % 957 HAST ARG
T 5% T4 &A1 Y 97 Facgw
WA g% ATa§ | AT AT § avy
feadr § 7 ag & wou il ¥ o
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TF A AT AA @A §, AT
Awr F41 e 0, w02 @ W T
Fiq # fafaser & foad & gow
T HTA4 |
At WTTER /! @A
am oA g 7

9§ =

st TWATOAW . 9T AT G4
AN | AEREErET & A
qrenEfss & w9 4T TN T
g1 & 1 o fa=e gl gfg W)
fawg #1 seqfs a6 w7, afz AR
W wvag aﬂma”r'ﬂrﬁ aﬁ:

¥ wfmre frar £, W & w0 ¥
wAT 1 A1 Ffz wwa e EEi
§ oY waeT S gAY 2 SErArarEn
qamr & wregw ¥ fawed €
T FATeTH § 7w

ﬁmmmw@maﬂm
9§ #f s fg=r ¥ Wt &, ww
qRr g .

g (s wpER sETE
WEiE) ;- owwa g oqaT )

st TwEAREY 0 8% AEel
#Y afafs & st wd & & ag aav
g 7 fwar somelt & FavReT #7 I
fagta = & famr 4t, ag oo fam
faar & Farwey g@T T1fgd W
waTRe & far ow ot 3w awe
o T ¥ 1@ aE F agwEr
SR AR A e e e
T § | O G B A FA

1
|
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FT A AGT T FE L A ey feae
2, TEM OFAr T gET # @
A A TEE OFAT TE W | W
wgl 9T F &1, TS ATHSAATE 7 S
& fax st o= uwAr 4 eargan
T A & A ag O%ig usar 94
gt oFre g s wifgd o arE
Fgar dWgar § & ww aw @uy
gofgg @R oW, 40 & "
g foer &1 grewarERE 10 WK
WA AT SAFEqT AR HT QAT aF
GED ﬂ@qm AET Enf,  gweEr
W @99 WY wafag w7 9 e
i\t &1 Arg qrg fod s W ®
qreAw ¥ WA A<El & g #I
sgeql  FeET AMfgd |

F21 1T 2 F aumar a9y,
fammar faer &1 sifed #ie zad fadr
game wd fear aar & fr o g
g1 | g 924 TEw weg & oy ?
gq

w%i»“?ﬁa’rairﬁmwa at
FUHET 9T T F ANMA AT R
FHt T A qfers @ & gUE
FIAW @A KT AT AET FEAT A0
TEiE T W Am g W afwa
¥ @ @, F 919 TEY 9 TR
T & A1 3§, WA FEAT YA
i fs o = o ofew s
geq fFar smar sz 0 W @@
dFAT & AT H a7 WA v, . .

Feaaremd (At W gAw
anE) - HWE HT W 6 g
fawar s
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st a0 L L
A fF agi faeet ¥ w1 wat WY E,
gl HE & T H W IW
dfamr T Gur AMEC §H TEIET
WA & § WeaT gs§ &
q3Ty & ar fe g F.§ aftaew w@
2, w5 Wi it Frar & P et e
F ad% %1 fuar oF @0 #7 sgaEAr
grir 1 @ fawwar  faedt  wnfEm,
wEATaT §X @ET difgd, ¥ g,
#]Y wiT & F59 W TG F TN
At ¥ wmfes fraa fawfag g,
femar wat fs @l e oF AT NS
@, o AT @ oA qaEe
&g & fedr wwe feafermm w8
g, &= #1 frafesw A g,
w@A-agT &1 fewfeswm ar grm,
wearrel w1 feafavea aEF  gnm,
aeamet &1 feafemm 7 gom a8
g ATH 319 WTeT §H TE0 g | g6y
¥ ag ag g wgg § fam
L@ famsem EfE 10
fae $aa a9 § FH FTwd T
TH & AT AT AAT IX QAT
@ ot # fagzwa ¥ faeer fam-
faarmera % s oy AT GIOET 21 @
 SEE AT, I GAET W
WET A GIA & HEEG( w1 A9 |

JuTareaw (= wEER s
are) : fEET Y W aErgaa )
st Ao : g foE gk
awA HiE %, wwe fawfamen
fFg 3n & & fovafaasm &
Iyt FTEY, T AT FT A A
fast gf 2, mmewforR & swud
¢ dfew www F gwir ¥ Fg A
TR E

g9 zaar gl fdaw s e
% wedl & ww ¥ @ o wfEy,

[ 8 AUG, 1867 ]
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g I g wfgd,  @wfae
g =rfgr, fafem ®v ¥
#1§ gaE 71 Tfgq fora® & a9
T A 9F HI G qF T AT F 4G
a9 #1T AW W TR & a9, faw
% Arg, fawars fear aar g ag g
g 37 =ifgq | aga & 9ed & Arw
FEATE, X WIRC AT 917 HT W41
afufy & szt & sfq @Iy Tz
g T afafy & qaedi 7 g9 Fw=7 &7
fratg #4f fear & w1T ag afafa oo
Fiay &1 faalg #< & 780 awar A
afafd oF 7 0% ©7 F AqAT F1 FIA7
@ F AT & | A A, § oarw
a7, A1 TAATH]  WIT WAL MY
#, w27 & ard, faawar @, sgo fa
g faeat arad ar & 7l g, 2, ag =g
g & wae = 597 A &7 srm
foat axar 9% 91 LT TG WA
wifgd, gaz a1 f& gn? faq aiw
fazri e 7 w21 T 22 oF fa w1 qed
WINT § HISAW &, WEAAT & qaremy q,
foar 21 w7 @few 9a%  arg-ma
fores wrar &1 g1 1 g a2 & wd
fedr g1, w&ra, dgT A1 Fw Ay
am f&gr w1 faw qmor ad @A
ET 7 @, g wi§ v W9 g,
E I TC AEAT AN WTEA, WA
ol fage aet &0 e 99 &
forr ST W1 & FOF1 g FT AN WIET
fedr otz arfae &1 a8t &, g fua
wAEAT /T Tl F gaw A g
41 ®1 g2aaq F 5 Ao qagr arfaq
AT ATTT F g AT 9T AF AAG
FAW QA a9 9% aifvw w9 A
& ¥ faefag 781 &1 a0, Fwrragd
aift &y F fawfaa adf €1 awd1, IfEar
a7 #gr €7 & fawfag 780 3 awr,
3% At A9 "R w7 § fawfed a4
gl AFdl; T W TEF AWA § AT
o9q # F15 99 747 &, a8 a94 41
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widr & §¢ 73-3F yarfadi & &<
wWENfFHgEarad s, ..

ot wnaw W wwR < AT
WoST 1T 7 I ¥, 9T g w1 faar ?

ot TR $TEF & JaT Zfigor
¥ T S°EN agT & AATHT ¥ FYy 5
fedy & arensy 78 i =1fgm 5
RT IR UTY F1 F8 5 0T ITT 19T
¥ fehr 3 il @iy goTqy Fafo
ST oo g a1t Sfed sargRaTa
¥T® ¥ qartay ¥ A A g g,
afegor #1 w77 fF saT At v fd
T ATERAE H TAT HIT SAT AT
Fgr fF fg=0 #1 FI w3 9 afygo
T R AT ) CHE wig FIAT
T Fg Jew & fod aga &t wadwdy
gaT & ) Aty qoIg @1 wwarE, |

St TR WY WrtT - ST AT dr
TIT M, AT FIE AT F G F

=Y ARATTW © &7 F 7997 A1
T qr ) K woiag @ owwre &Y
TE TG FAT g AU AV ¥ FT ¥
T AT €, gAF! TG AT 97 KR
¥ Aww ¥ fgerdr aga & wix fgane
S g a8 1T, 9 For { ARy, |

S ATEN AT T fgE A
{918 AP 5T F, §vafrﬂ' a‘aﬁr-aa
# o® g i

w oY Twattiaw c F arw A g
B 37 atw & 3 qwat 2w 3,
AT I A w8 fawd o
i Tq & wAHr FrAT atfeq 91, ST
& fod tafre or @ fafreex
AT g0 a5t gl s el o, 97 A
W ] v gl TOK ¥ gu Al gy
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AT 2w w340 £ gw avg 7 faqw 17 #
9w URT | T Wl & arg §
I7: AT gearE g i owre
gate F9¢ fAUT  waEEm W g
wl, 79T AT WO g0 7 fzar
AT ga19T a4 &1 qe agf @q faar
T |

graaTegs (st wETde swTE
AW ) TaAraa 51, frrw qw % o
TF YT S, T ATTRT 5477 7@ w1fgw |
Tl TIHAE |

SHKI G. RAMACHANDRAN: Mr.
Vice-Chairman, I would like you to
listen. I wish to register a very courteous
but very emphatic protest against the
discrimination you are practising from
your seat in the Chair, You have given
my friend, Shri Rajnarain, 40, to 45
minutes. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): I hope the Members will
restrain themselves.

SHRI G. RAMACHANDRAN: I am
going to restrain myself in a minute. You
have given him nearly 45 minutes. I
have no quarrel with Mr. Rajnarain.

A TSR ¢ 25 Az § afus
a@gma | &G mzﬁmqﬂ am
WIF! FW G

SHRI G. RAMACHANDRAN: You
do not interrupt me Sri Rajnarayan. You
have spoken for 45 minutes. I have no
qu'arrel with Mr. Rajnarain. It is good to
hear him because he speaks from his
heart. My quarrel is with the Vice-
Chairman. I want to know how you, who
all the time tell us that we have 15
minutes and nothing more, allowed
yourself to give Sri Rajnarayan 45
minutes, and now you are asking me to
exercise self-restraint.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): 1 am not asking you
particularly. Do not misunderstand
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me. [ am asking all.
restrain themselves,

Members to

SHRI G. RAMACHANDRAN: You
are asking all Members, but it is your
duty when you sit there in the Chair to
see that that restraint is imposed on all
Members. You have failed to do so, and |
register a very courteous but very
emphatic protest against this
discrimination which you have practised,
and as my protest should be registered in
a proper manner, | withdraw from the
debate and I 'do not wish to speak.

{.Interruption).

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): It is the pleasure of 'any
Member to speak or not to speak

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Sir, I would request, with your
permission and that of the House, Mr.
Ramachandran to speak. I hope I am
voicing everybody's desire when I say
this.

SHRI G. RAMACHANDRAN: In
order that thig must never happen again I
do not wish to speak and I still
withdraw.

THE VICE-CHAIRMAN (SHRI M P.
BHARGAVA): Mr. Akbar Ali Khan.

SHRI AKBAR ALI KHAN: Mr. Vice-
Chainman, we have had several reports
of Commissions on this important
problem of education since
independence,  the  Radhakrishnan
Commission Report, the Mudaiiar
Commission Report, etc., and we had
reports on technical education. This is a
report in which some of our experts and
best persons have tried to evolve some
formula, some principle and.some
programme of work. I express my thanks
to all the members of the Kothari
Commission as well as to the members
of the Parliamentary Committee headed
by my esteemed friend, Shri Gangs
Sharan Sinha, that they have done their
best so far as this most difficult and most
complicat-
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ed problem was concerned. In tne limited
time at my disposal I would like to
confine myself to one or two points. The
first thing in the very realm Of education
which is a very potent and very important
and strong means to improve the mind
and heart of the people is how far we
have improved. I would submit that when
I judge how far during the last BO many
years of education the human values and
the aims and objects of education have
been instilled—that everybody should
feel for truth, for humanity, that when
there is any truth which has to be said,
that person who has had the education
would be the man who would feel
rightly, who would think rightly, who
would act rightly—when I judge from
that standard, I feel not very happy. In
my younger days the education we
received however defective had this thing
on account of several other factors also,
environment of the family and other
factors, and we used to feel that if there
was any injustice done, it was an
injustice to us. We had an idea of sin, of
'pap guna'. If we ever thought that
somebody was being victimised, we used
to feel as if one's own self was
victimised. Now there are people who are
murdered and killed and looted, but
others do not feel it as if their own people
and human beings are suffering, as it
happens unfortunately in the communal,
the sectarian and such other conflicts. |
would like, if the implementation is to be
done, the first thing should be that these
human values should be enshrined in our
boys, and those who receive the
education, when they come out, must
have this desire to find out the truth, this
desire to do justice, this desire to feel for
the trouble, for the agony and for the
misery of very other hum'an being, as
they would feel for themselves.

The other criterion that I would like to
say in the implementation is patriotism,
love of the country, irrespective of
religion, irrespective of  caste,
irrespective of creed. I would emphasize
it because I have been in
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this august House for fourteen years and
every time we discuss the Education
budget I have drawn pointed attention to
the fact—that we think and feel as Hindu;
as-Muslim; as Christian; but not as an
Indian. When I see these things going on,
then one feels what is the use of these
Commission reports, what is the use of all
this expenditure that the country makes?
Similarly, I would also say that so far as
the dignity of labour is concerned, so far
'as manual labour is concerned, our
education has proved a total failure.
There are certain very good suggestions,
there are some very practical suggestions
given by Mahatma Gandhi on the
question of human feeling as well as the
dignity Of manual labour in his several
speeches and writings and the recom-
mendations of wardha committee headed
by Dr. Zakir Husain, our respected
President.

Now, the Education Ministry and the
authorities concerned will have to give
serious thought why that scheme failed.
It is no use bringing forward schemes and
schemes and doing nothing. Those
schemes failed because, as you know, we
had no teachers who could take up that
work they failed because there was no
equipment through which manual
work and labour could be properly dealt
with. Those schemes failed because
there were not people who used to
establish, by their own examples, that this
was a good thing and we should do

it. What I would like to say is this. If you
really want that the people of the
country should rise above all these

linguistic and other narrow considerations,
you must see that you give them that
education, that training, that culture to the
heart and to the mind and to the hand, as
will make our young generation worthy
citizens. Now it is not the three Us. it is
the three Hs—head, heart and hand. I
think practical steps should be taken to see
that our development is on these lines.
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Sir, the other point that I want to
submit—and 1 have repeatedly said
that—is that I feel that there is no doubt
that  education  should be through
the mother tongue. There is no difficulty;
there are no two opinions about it. But
when you come to the university stage,
you cannot forget the development in
science and technology etc. in the
advancing- world.  So, you will have to
draw a distinction. I am of the opinion
that at the university, so far as humanities
are concerned, education could be in
vernacular.  So far as the technical and
scientific education is concerned, it should
ultimately be in Hindi, but till Hindi
assumes that position, English should
continue and that will be in the best
interests of the country.  Sir, I have had
some experience of the Osmania
University where in 1917, forty years
before ( the medium of instruction used
to be Urdu. I had the privilege of
being its student, of being its lecturer, of
being a member of its Senate and of being
a member of the highest executive of
that university and I can tell you that in
science and technology, not-withsteding
the fact that thousands of rupees were
spent not only  in translating but also in
writing bonks, we did feel greatly
handicapped. When I used to lecture on
law, there also I had to consult English
books. But we could make up something
in our own language because the courts
were also working in Urdu there. So, my
submission is, with great respect

[t CTorATLTaTT - °A 1950 ¥ #fa-
817 T FAT 4T T wiw 1967 § )

SHRI AKBAR ALI KHAN: ... to my
esteemed friend, Shri Rajnaraln, that here
you have to decide what is the language
for the university. I have no dislike or
hatred towards English. I know that Lord
Macaulay introduced it for his own
purpose. But I am one of those who think
that the teaching of English has done
good to India. True, the other aspect is
also there, as pointed out by Shri Rajna-
rain, that it gave strength to  the
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continuance of the foreign rule. But so
far as science, new way of life and
modern education are concerned, I think
that English has played a great part and I
am happy that we have English in our
country.

Now, so far as universities are
concerned and so far as inter-mingling
and exchange of views is concerned, I
want to ask my friends—suppose you
eliminate English today, what is the
other alternative? What is the other link
language? Hindi cannot come in so
quickly and particularly in education, it
is bound to take some time.

ot o awt (wew wawr) o A
gra fea ¥ 77 9941 T g
SrTrars & 9 7 wroaf

SHRI RAJNARAIN: What is the
definition of 'quickly"

qryeqr w3 FEr Far oar fasre T

7 /AT

SHRI AKBAR ALI KHAN: My own
view is, if you will pardon me, Shri
Rajnarain that I would not mind English
continuing for 25 years more provided
within that period in the whole of India,
on the technical side of education,
English is substituted by Hindi. But till
then I think it is not in the interests of the
country or jn the interests of the
advancement of science

%Y TSRO & 7 JIATT H2TE

“

SHRI AKBAR ALI KHAN: As I was
saying, so far as humanities are
concerned, I am opening the door for the
higher university education, for all
verna'cul'ar languages. But so far as the
technical education is concerned, I do
not want fourteen languages or sixteen
languages at the universities to be the
mediums.

&t TORATTE & ST 1 IR0
¥ forar w14 |
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SHRI AKBAR ALI KHAN: One
language, that is what I say. Let there be
one language. And I fully subscribe to
the view that, that language, in the
circumstances, could be Hindi and Hindi
alone. But what I want you to appreciate
is that the people who live in the
southern regions, obviously and quite
correctly, feel that they will not be able
to compete with you whose mother
tongue is Hindi for their mother-tongue
is not Hindi.
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SHRI AKBAR ALI KHAN: We
started it But we were not successful in
all the aspects and in 40 years we did not
do satisfactorily in technology.

SHRI AKBAR ALI KHAN: My own
view is, even if it is 25 years, let it be
there. Otherwise, as there will be 14
linguistic States, what I am afraid, is that
fissiparous tendencies, disintegrating
tendencies, will raise their heads. Let us
not forget our history, let us not forget
our weakness, let us not forget that there
are elements in our country, in our
society, which would like things- to
disintegrate. For that reason, I think that
English should continue on the technical
side, till we come to a stage when that
will be substituted by Hindi. We will
have to make up

gt afde g w@w (Ts-
*F) : fear awa gy ), g 93-
A
SHRI AKBAR ALI KHAN: Appro-
ximately, say, 25 years. But in these

matters, you cannot rush things. And the
other States should continue
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English on Scientific side; they should
accept ultimately Hindi as the medium
for scientific studies.

St TYPT A A BEAE F
wlewsd #1ete 7 a1 qifsww g 7

SHRI AKBAR ALI KHAN: You
may .

st e ot e of v gr

SHRI AKBAR ALI KHAN: Urdu was
in Usmania University. Even in 40 years
we could not keep up to standard in
medical and in engineering branches. It
was only in name. Anyhow, my own
view is English should continue in this
sphere . . . (Interruptions).

SHRI MULKA GOVINDA REDDY
(Mysore): Mr. Vice-Chairman, he should
not be disturbed. Let him proceed.

SHRI ABKAR ALI KHAN: I would
suggest even in all the High Courts it
should be English till it is replaced by
Hindi. I do not want the High Courts and
the universities on the technical side to
have 16 languages. I know that even
people from my State do not subscribe to
my view and they may be very angry.
But in the interests of the country, I.feel
very strongly that there should be one
link language and till that link language
i; developed, let English be the link
language and let it continue. Sir, my time
is about to finish. I will only draw your
attention to one thing. Now, according to
the scheme, education should be through
the mother tongue at the highest level.
And it is a big surprise to me that a
period of five years has been set up. I do
not think that any educationist or
anybody with a serious mind can say that
it should be accomplished in five year,
and ten years. Well, I am sorry that in
this matter whatever View has been
enpressed regarding the
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period, according to me, it is very un-
satisfactory and is impracticable.

Sir, I wanted to say something—U I
am wrong, the Education Minister will
correct me—and that is that neither in
this Report nor in the permanent
members' Report did I see anything
about Urdu Urdu cannot be a regional
language of any State. And when there
are people who know Urdu and whose
mother tongue is Urdu, people
irrespective of religion or caste, what
have you provided for that? You must
come out with a scheme that in the North
as well as in the South you will have
colleges through the medium of Urdu.
You will also have to have a University
through the medium of Urdu. The
Osmania University will, in course of
time, have the medium of Telugu. And it
is perfectly right and perfeotiy correct
also. But so far as Urdu is concerned, I
think it is the responsibility of the
Government of India. (Interruption by
Shri Niren Ghosh) Please sit down.

SHRI NIREN GHOSH (West Ben-
gal): In Uttar Pradesh, the non-Congress
Government should have given to Urdu
the second status. It is regrettable that it
has not done that.

SHRI AKBAR ALI KHAN: I am
proud to say, I have come across very
few people who have got so much
affection for Urdu as my esteemed
friend, Shri Ganga Sharan Sinha—
Chairman of the Parliamentary Com-
mittee. It was really a surprise and shock
to me that I find in this report of my
esteemed friend, Shri Sinha, that no
mention is made of Urdu and how it is to
be taken up in higher education.

Now, I would submit, Sir, that BO far
as Urdu is concerned, I must pay my
homage to Sir Tej Bahadur Sapru. There
are hundreds of people who have
contributed their best for Urdu. Munshi
Prem Chand, Chakbast and now Dr.
Kunzru and many others; they love
Urdu. Therefore, in the
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new context I want to ask the Gov-
ernment and in his reply I would like to
now from the hon. Minister what
provision they are making for Urdu for
higher and Secondary education Sir,
there is no State for Urdu; there is no
region for Urdu. When there are people
whose mother-tongue is Urdu, you must
provide colleges and a University for the
learning of Urdu for students whose
mother-tongue is Urdu. I hope this report
will start a new era, a new chapter in the
development of education of my country,
in the development of character, intellect
and technical knowledge of the younger
generation, and the younger generation
will be of such a character which will
help the progress and advancement of
my country.

One word more and I have finished.
Sir, so far as industries and technical
education are concerned, I have come
across a big problem. That is to say,
these B.Es and Diploma-holders are
being retrenched* and freshers not being
re-employed. I am trying to put them in
small-scale industries. The other day Mr.
Fakhruddin Ali Ahmed

GMGIPND—RSI—949 RSD—7668—570
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and our State Minister started an
Information Centre. But on enquiry I
find that the industries people say that
these B.Es and Diploma-holders do not
fit in in their programme as they would
fit in in some government services. I
think there is something very seriously to
be looked into this aspect. I think in tke
course of education these B.Es and
Diploma-holders should be very closely
associated with industry. Through that
process, 1 think we can give a new life, a
new vision to these young engineers
who, even after these accomplishments,
uniortunately think only of service. No,
they should be the pioneers of industry.
In that way the industrial development of
the country can also take a new turn.
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THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): The House stands
adourned till 11 A.M. tomorrow.

The House then adjourned at thirty-
four minutes past five of the clock till
eleven of the clock on Wednesday, the
9th of August, 1967.



